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guidelines, if necessary, and pay in cash the declared relief amount of
Rs. 25,000 to the head or the next kith and kin of each families. The
rejected cases may also be re-considered. The action taken in such cases
may be compieted and notified within a shpulated period.

MR. DEPUTY CHAIRMAN: Shri Vijay Singh Yadav. Not present. Shrimati
Jamana Devi Barupal.

Inclusion of Yoga Education in School Curriculum
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» GOVERNMENT BILL
The Appropriation (Railways) No. 4 Bill, 2004
THEMINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRIR.
VELVU): Sir, | move: :
"That the Bill to authorise paymant and appropriation of certain
further sums from and out of the Consolidated Fund of India for the Services

of the financial year 2004-06 for the pu es of Railways, as passed b
Lok Sabha, be taken into oonsnderat% o ys P y
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The question was proposed.

it AU FEF ([I) : ITERTT TEEE, # S 1P GEE, FA BN
A §, AT Ifem f SR d A e, afFT R R A A i@

e e B 8, 9% e et | Here, | would like to give you one instance.
The Delhi Mail coming from Ahmedabad reaches Delhi early in the morning
at 4 o'clock. For 18 to 19 hours, the whole rake remains in the yard of the
old Dethi junction. Sir, for a very long time, | have been suggesting that this
train should be extended up to Dehradun. Now, Dehradun is the capital of
Uttaranchal. You have got 18 hours and if this train is extended up to
Dehradun, it would not require any change in the timing of this train. The
Railways would earn more, if it is extended up to Dehradun. The people of
Gujarat, Rajasthan and Haryana, including Saurashtra visit Haridwar,
Rishikesh and various other pilgrimage centres and tourist places situated
in Uttaranchal. These people also visit tourist places situated in Himachal
Pradesh. Sir, if this train is extended up to Dehradun, it would not require
any additional rakes and extra expenditure on the part of the Railways,
except some staff would be required to perform duty for some more hours.

So, the Railways would earn more from extending this train up to Dehradun.
Therefore, my submission is that this train should be extended up to
Dehradun. In this way, the Railways would earn crores of rupees

every year.

Sir, my second submission is this. In fact, | wanted to speak in Hindi,
but it would be difficult for the hon. Minister to understand Hindi. Therefore,
| am forced to speak in English.

MR.. DEPUTY CHAIRMAN: The simultaneous translation facility is
available in the House.

SHRILEKHRAJ BACHANI: Sir, translation facility i$ there, but it creates
some trouble. ...(Inferruptions)... from Ahmedabad to Delhi, Sir, at that
time, three long route trains, which had been running prior to Independence,
were discontinued. The Chairman, Railway Board gave an assurance ata
Press conference in Ahnmedabad—when the work of gauge conversion
started—that on the Western Railway side, passengers would get more
amenities through gauge conversion. But, what we see today is this. The
Delhi-Ahmedabad Express which was running for the last 70 years was
discontinued and not re-introduced after gauge conversion. The second
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train, Swarna Jayanti, which was running between Ahmedabad and Delhi
for the last so many years, which had all second class compartments
meant fer the poor and middle class persons, was also discontinued and
nct re-introduced. The third train, Agra Local, running daily between
Arinedabad and Agra via Jaipur, having halts at every station, was also
discontinued and not re-introduced.

Sir, | have made so many submissions in this regard. The Railway
2-ard gives us misieading replies. | can challenge them. The Member
T: s#ic. Railway Board and the Railway Minister have given me written
renties that other trains have been re-introduced and also as the Delhi Mail
and Ashram Express are now running on broad gauge, the sitting capacity
of these trains has increased. | agree with them. Those three trains are
not re-introduced after conversion. Those trains were having halts on so
many railway stations. Even in my district there were four halts. Those
trains were having halits in Rajasthan, Haryana and also Ahmedabad. Thirty
towns, not villages in Taluka headquarters or tribal areas, are deprived of
railway activities. You have started a Rajdhani. it is very nice. No halts are
there from Ahmedabad to Abu Road. It runs through Gujarat, Rajasthan,
Haryana and Delhi. But there is no hait in Delhi State, no halt in Haryana
State, only two halts in Rajasthan, i.e. Ajmer and Jaipur and Abu Road
you can say. Now, at MPs' instance, we are given an experimental stoppage
a: Mesa and Palanpur. But that is not for people. Only we MPs are given
extra chances. We may be happy but we have to consider our people. |
have one objection to the new trains which are introduced. But ordinary
people, poor and middie-class people in the towns through which those
tr-uns were running are now deprived of railway facilities. At least don't give
e<tia {acilities to them-—restore the facilities which were being given to
them prior to conversion. Do some justice. | can even amend myself. Out
o' those three dis-continued trains, you may kindly restore only one. If you
re s{ore the Swarnjayanthi or second-class bogies or Delhi-Ahmedabad
E ‘nress public will be satisfied, including myself. The purpose will be
served. Ashram Express goes daily. There are 200 to 300 in the waiting
liets daity. So many peoplé come to us and ask, 'kindly give us reservation
chit to be sent to the Railway Minister.' People are facing too many troubles
and in season they sit on the roof of the compartment. The Ashram Express
or the Delhi Mail has got no halts on those other places where those trains
were there. Therefore, my humbie submission is: give justice to the poor
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and middie class people. My request may kindly be considered again and
| don't allege but | submit that Railway Board Members are not leading our
Minister or Ministers of State, they are misleading. It is not my altegation
but it is my submission. Then, there are side trains from junctions every
year, including Western Railway and most of the trains are dis-continued
and now recently at some places DEMO trains have started. That is good.
But number of compartments in those DEMO trains is less and timings
are not good and if they require two or three trains per day for commuters,
daily coming and going, then for that purpose, Railways may kindly consider
the local demands of the local passenger associations there so that people
may get good facilities of the Railways. In the morning they can go from
one place to another place for service, for business, and in the evening
they can come back.

Now, | wish to place before the House a sutprising incident which |
come across. In the last month | was in Rajkot. | wanted to come to
Ahmedabad. | sent one person for reserving a ticket to Ahmedabad. He
was told by the Railway authorities, "You will not get reservation for
Ahmedabad. If you want to go by Saurashtra Mail, you can have resefvation
up to Palghar in Maharashtra.' | can understand the reason if he says that
no reservation would be made if the distance is 150 Kms. or so. But, when
the distance from Rajkot to Ahmedabad is 400 Kms., | failed to understand
for not making reservation. | am a Member of Parliament. | have no problem
in reserving ticket either up to Mumbai or Paighar, because | need not pay
anything. It is free of cost. But, you look at our people. They will not be
able to pay so much of money for the sake of reservation. In this connection,
| wish to submit before the hon. Minister that you may not give a regular
ticket to passengers up to 150 Kms. but, if you don't give reservation for
400 Kms., | would say that it is not fair. | have given you the instance. Had
| not been a Member of Parliament, | would not have taken the ticket. |
have taken because it is free of cost. So, instead of taking reservation up
to Ahmedabad, | got reservation up to Palghar.

Sir, throughout India, especiaily in the Western India, the vehicular traffic
has been increased tremendously and there is a necessity to have more
railway bridges. In my town, Palampur, which is the district headquarter,
the construction work of a railway over bridge is going on for the last four
years. Till now it has not been completed. We have aiso suggested that
on the other side of Abu Road the railway track is a little bit elevated and
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is the right place for having an under-bridge with far less expenditure. But
we were neither explained/replied the constrains nor our suggestion was
accepted. | know that first it should be surveyed, its feasibility has to be
seen, report has to be prepared only then the question of giving permission
and financial aspect would come in. So, 1 would say, this needs to be
looked into. Therefore, my humble submission is that the suggestions |
have made may kindly be looked into by the Raiiway Board, the hon.
Minister and others. Whatever suggestions | hav. made will not, | am
sure, incur any loss to the Railways. In fact, these suggestions, if
implemented effectively, would earn crores of rupees as revenue for the
Raiiways. | have suggested for re-introduction of trains and extending Delhi
Mail up to Dehradun. My humbie submission is, after all, the Railways are
meant for the people. | do not want to cite other instances. There are
some regions in India where the Railways are incurring losses due to
‘political reasons.’ But, that is not my case. So far as the Western India is
concerned, there is a heavy traffic between Delhi and Ahmedabad. | think
itis this route that gives the highest income to the indian Railways. This is
my challenge. If | am wrong, | may kindly be corrected by the hon. Minister.
Therefore, if you see any reasonableness in my submissions, you kindly
consider them. It will not have much financial burden on the Government.
But, it is only the will of the Government, will of the Railway Board and the
will of the hon. Railway Minister, is required. If you want to do anything for
the people, itis good. If you want to run a Rajdhani between Mehsana and
Palampur, personaily | may be happy. But, in the interest of the nation and
in the interest of the people, | would say that it is not required at all. On the
contrary, no such train can be stopped at an interval of 50 or 60 Kms. And,
Rajdhani's first stoppage should be after 150 Kms. or so. Anyhow, we
have been given the facility, we are happy. But it is not in the interest of the
public. Whatever is in the interest of the public, you may kindly see,
consider and implement those proposals. Thank you.

SHRI M.P. ABDUSSAMAD SAMADANI (Kerala): Sir, | take this
-opportunity to draw the attention of the hon. Minister and the Government
to certain very important problems with regard to the Railways, faced by
the State of Kerala, especially by the Northern Kerala, that is, Malabar.
The Malabar region constitutes five northern districts of Kerala, which has

very many difficulties pertaining to the Railways. We, the members of
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Parliament from Kerala, had been raising our voice to get these wrongs
undone and seek development of Railways in the State of Kerala, especially .
Maiabar.

Sir, the first and the foremost demand that we have placed before the
Government is that a new railway zone be formed there. The present zonal
raiway headquarters is situated at Chennai. It is more than 800 kms. from
Mangailore and Trivandrum. This poses many difficulties to the general
people. The formation of a new railway zone can really be the only solution
for the problems faced by the people with regard to Railways.

The next request that we want to make to the Government is regarding
the establishment of railway-based industries at Kanjikode, Palakkad. A
coach factory had previously been allotted to Kanjikode, but that had been
shifted to Kapurthala. But all the necessary infrastructure facilities required
for the establishment of a railway-based industry still prevail at Kanjikode.
The coach factory, coaches and wagon repair centre, locomotive repair
unit, and other such units can be established there. It would also help in
solving many problems related with Railway development.

Sir, my next point is with regard to incorporating provision for a pit line

-at Calicut. Calicut is a traditional business centre. Sir, as the Deputy

Chairman of the Rajya Sabha, you are personally related to the State of

Kerala. Maybe, these areas, geographically, are known to you personally

and directly. Through you, | would like to request the Government that a pit

line facility at Calicut is absolutely necessary to cater to the needs of
effective functioning of the Railways.

My next point is regarding the railway line electrification. The railway
line electrification work has not_been carried out in the Malabar region
from Shoranur to Mangalore. The promises made by the authorities are
yet to be fulfilled. | hope the hon. Minister and the Government will turn
their attention to this aspect also.

Then, | come to cleaning and fumigation. Most of the bogies, including
air-conditioned coaches, which are in use in Kefala, are pest-infected
even in the Rajdhani Express. Cockroaches, flies and rats can commonly
be seen in these railway coaches. So, a day-to-day attention by the
cleaning crew is highly necessary. | think, this aspect deserves attention
‘not only in the case of Kerala, but in other parts of the country also. Many
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of our coaches are outdated. Aimost all the trains, running in the State of
Kerala, have old and even condemned coaches, especially in the sieeper
class and the ordinary class. Therefore, | would like to request the
Government to bring forth a scheme to correct the situation.

A new train from Mangaiore to Trivandrum via Alieppey may kindly be
introduced between the Cannanore Express and the Malabar Express
timings. It would very much help the people of the Northern districts of
Kerala.

My next point is with regard to modernization of the Calicut Railway
Station. The Calicut Railway Station had been declared as a model raiway
station in 1989. But till date no action has been taken by the Railways to
fulfil this dream of reforming and resetting the station as per the norms of
a modet station.

This station still exists. it is as it was for the past 150 years, and no
renovation has been carried out 8o far. Sir, we request the Government to
convert the Calicut station into a model station with all modern facilities.

Sir, we, MPs representing Kerala, and other representatives in the other
bodies as well, have always been placing before the Government our
request with regard to the doubling of railway lines. That is the only thing,
which will facilitate development of Railways in Kerala. Doubling work
between Shoranur and Mangalore is to be completed with immediate effect.
it calls for work on a war-footing and serious attentlon shouid be given to
this by the Railways.

The work of ROBs at certain places including Nandi, Chengottukavu,
Vengalam etc., may be completed with immediate effect. And, work on
new ROBs at Panniyankara near Calicut and Muzhippilangadi near Kannur
may be taken up.

There is another very important request which we have to place before
the Government with regard to Railway over bridges. In Kerala, Sir, at
many places there are no over bridges. There is traffic jam at national
highway, sometimes, for haif-an-hour and, sometimes, for more than half-
an-hour, which creates a lot of problem. The people who have to be taken
to hospital and pregnant women have to face a lot of problem. Recently,
there was a case of a child death. The relatives of the child were taking
him to the hospital, but the railway gate was closed. There was no over
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bridge. The relatives requested the concerned Railway empioyee, who
was in-charge, but he was helpless. He said it was his duty. Meanwh:le,
the poor child died. These kinds of incidents are not very uncommuon. §o,
construction of Railway over bridges is not just a necessity, it is the greatest
necessity. The construction of railway over bridges in the sector stretching
from Calicut to Mangalore is being detayed. Sir, the State Public Works
Department has already completed the work under their jurisdiction. Now
it is waiting for clearance from the Railway Safety Commission. i think the
hon. Minister will take steps to get this sanctioned at the earliest.

Sir, we have a request that the Kannur-Yashwantpur Train No. 6527 be
made a daily train. If it is made a daily train, it will be very helpfu: for
students, ordinary travellers, businessmen and others.

Sir, then, | would request for the extension of Trivandrum- Ernakutam
Janashatabdi Express to Calicut. This Janashatabdi Express from
Trivandrum to Ernakulam can easily be extended to Calicut without much
botheration to the Railways, as there is no technical difficuity.

And | would also request for extension of Venad Express from Shorannur
to Calicut. ‘

We have already requested the Government to make the Weekly Super
Fast Express between Chennai and Mangalore a daily Express.
....(Interruptions)..... Sir; | am concluding. | will take only one minute.

MR. DEPUTY CHAIRMAN: We have to adjourn at one O'clock.
....{Interruptions).... You please conclude now.

SHRI M.P. ABDUSSAMAD SAMADANI: | have drawn the attention of
the Government and the hon. Ministers to this problem. Drinking of liguor
is allowed in the trains. It creates a lot of difficulty for the people, especially,
the family people. Some drunkards board the trains and they create trouble.
During the sleeping hours. They sit and chat with other travellers. Many
ordinary passengers travel in trains with their families. It creates a very
awakwad situation when these people behave immorally before members
of the family; before wife and children. The father of our Nation , Mahatma
Gandhi, said that our real freedom is freedom form liquor. it is my earnest
request to the Minister and to the Government that this has to be banned.
Why should this be allowed? So, | am requesting this again and again. |
had brought this issue in the Parliament even before. Now | am
availing this opportunity to request once again to the Government to puta
ban on the use of liquor in the trains. Thanks you.
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MR. DEPUTY CHAIRMAN: The house is adjourned for lunch till 2.00
P.M.

The House then adjourned for lunch at one of the clock.
The House re-assembled after lunch at three minutes past
two of the clock.
MR. DEPUTY CHAIRMAN in the Chair.

sit avavirafa: drern ohigeene @ el
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SHRI V. NARAYANASAMY (Pondicherry): Sir, Railways is
...(Interruptions)...

MR. DEPUTY CHAIRMAN: | am just ...(Interruptions)...
SHRI V. NARAYANASAMY: Then, Sir, we will have to adjust the time.

MR. DEPUTY CHAIRMAN: It had been decided in the Business advisory
Committee that three hours would be allotted for this Now, | am just reminding
you.

SHRI V. NARAYANASAMY: Mr. Deputy Chairman, Sir. | request you to
be a little liberal because we did not have any opportunity ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If you are prepared to sit till 8 o'clock...

SHRI V. NARAYANASAMY: Sir, we are ready to sit till 8 o'clock.

MR. DEPUTY CHAIRMAN: You are ready, but...

Hrer sirkgeere ur srerh: T, F1E T # T €28 wd 21 e
W Y Fora o= fren €, =@ w7, 3 3o & e fm aifts g st
1 i sl 1 Wt e I

R, ifem W9, figam +1 fema & o Sy, s A wed 213
Tk ) AreH-3N- ! § saata fantgr P & sik Swanfirdt a=n & il

$Transliteration of Urdu script.
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S, w9 & A 11 T 1 T o S w1 AR i # R waw
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TER | 9F FE B fag, o 9 e enfin w3 1 e €, wfes <nit &
TEFRINT T MRS < S 6D | TR Yoo § &rT A & | oaf, 1 &l & of
frad iR ¥, IwomafR P R e dnfai A R A e
Y IR TR weht 7 farweh T gelemd Seq= At W et st <t w6 favar
-4t ta +1 E Q334 51 @ ¥ | s1geme, fefaferm, ST W sma w6 #61
forigrl R T R il & STt SISTard IR 9 A € o @ =6 st O e
¥ forae! geen #t TR 7 & o 9 | WEi vee W SO wr [ i e
1, zufe i frsdt off ok & IR € 39 TR = gei w9 @nm, Hama =
IR HE & | A T T TRd % A gk # s wani 1 Tee ae
o = wwan &) Rl off SR F T FT A T stoe et sl s
forierdt =t Frate R w0 & & 3w s ¥ T e s e e § 139 TR TR
YA # foerl 9, W) & wan 9ot &rit wt fewem o s - @ fag
T | ST H 3 AT | fred <vre 1988-1989 3K 1997-1998 @ Wi gE e
ME e, -3 W& FHAE! ®1 y@-9%, 71 Wied AR 75 wadt @
9 @ | 501 Haers 98 g T PR o1 ey & o 9 wiew in uwd sl
gele @ == 5 v &) e @ Wy wed surer e & 99 9t SR 33 w8t el
3T T & SH-Sfa 1 fewTer ®t 1 SR 1950 F 3791 7% w1 T ST o O 7
aeras firrae &1 a1 # faen ¥ 1 s a6 e, o & o e weR
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I T Y& ¢, 7y sy A wndt R % an s ) Ter % e, ol
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* fecprora ¥ SR T WA § A A A% T A F 8 i T wiae e
A, F w0 T 2, 1950 ¥ FEIfRd ®Y aRg # 7 wrad sgal g ¢, wa g
* A ¥ 8 B # agad gf §, wr feet 9 aee o 7w € ik e
*1 e AT § F1S 6 9w P ¥ 1o g feariis d s gfe 9@ wra
ot uar s @ ¥, T wefgi W am A A T e @ W wwwiE
o RIF F R @1 AMEC | F gt arer 1 gomd | qg e = o R,
TR TR AT H SR FH W FRTVAE g AR Y
T 1T I T 2F A # AT ) GO 1 IR g 1 e A 2 @ ¥ i i
F1 A | AT A 9 F favara e A @ I8 R 9 o) e dR
AF qad W WA TEHR FT A& 379 [ FE Aifeg)

Y, faq o 92 e A% 4 qifdade # sgn v T &, ag eme d v
T 98 Ui, o 1 oo e § R oied F e 7 Preeren s w#@

sﬁwmﬁm (3T W3W) ; 99T St oft v | e e ¥

e Fageae @[ S9! : S S 9l 99M e E, B veld @ T
¥\ 92t e wifen | gt w5 et A ¥ '

ot Talte e (ST W) : BewH w1e T B

e sirigeane am sma: T, <eEn M T 3gen € SEvE 9t W)
WA e WG qafE, g e et ¥ (FENe)

Iqayfa o, o e o ) s 80 WRE 7T o oAl ¥ g %
formen qefomdf = oft wown s wfee wifE o=t 5-7 e wior @ Tear el

tTransliteration of Urdu script.
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et # wer ¥, Fo -t 1 g0 gaenw ¥ §, iR 80 wedte 7, o anw
A % w1 ¥R ol ) it woorme wered) o el 3% e frerdt 8, o
it % srae St Jeer o @it w1 o o i € e st ifviande € @
T AT ST 39 N 9 FoR T ¥ s g oft e # ot e wer o e

T 2 w9 -, 9 9gA & et
& IuI NH §, wE Q33|

T, A At Y wrera wge € T ¥ ) g s N vare | vart dar A R, A 80
Rtz dm, S T 3t ) wEifEae v ey ¥, it et
3% ferz it & wig ot {h it g il et 1 By, TR strert g & i aei
Y 3 e = ey STt wman ¥ S el e e e T, eiEg
for =it wirnat gAfA , o2 o @ o e ¥ e dg-w A w2 gy, et R
% T T 2, T T A o I TR 65 ) e | vy e wee v €
iR =i € g R s €, T quiiE o 9§ e, oft & wed € s -
g gfen, 9 ST R W A I |

s, # 9 orsl w O =l g i 9w v it wwem € sk um o, famenl
feeett ¥ FIoeTN 7 E HT 8, 98 T fEoelt A RIeThar oF 947 6t S
1307 femg Rt & fau 78 @i 41, I @ R A & o gl @ fewe
IF A | S & forg 78 w@die a1, ta ® 29 ¥ 91 % fog wdis a1 o g9
i g ‘

Za a= g% ¢ o S & Rerdes s 78 9e @ € &l 3% o wf wifsie
feoelt & wierm aF ¢, 3 = Afen foe # €, 1R <nit 3 o fradv & et
T} ey v <tran & S s T e feodem ot it i v @ i €1 g ot
FH A T fog ave @ e et feait 3 @ | v it ) 5o #1 yome
T8 et 2 39 W AR 80 Wz e g §, gt e @ T v % it
H, fard 80 ez apvet 1t @, Freram @ B % Wiy oo wE o
e srrm ot H sred Ay { SO WEHH FLHS | 3 1 RyE O = }, o o
wiAaed god w1 wh §- vl @ S 3 wee A IS Y, 9IR e T IR ',
Bomm
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N T N A {P Feh off, AfeT F @ IR FEE TN T@ W™ v
=g 6 ot serafln @ St € st Y w-gon @ fag Rl ¥ e @ e,
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SHRI K. CHANDRAN PILLAI (Kerala): Thank you, Mr. Deputy Chair-
man, Sir, for giving me this opportunity. In this discussion on Railways, |
want to say a few words, first of all, regarding safety, and then want to
raise questions relating to Railway operations. The rate of accident of the
recent years is showing that 300 is the average number of accidents per
year in Railways; and it is going on increasing in terms of number. That
being the situation which we are confronting in Railways, | want to know
from the hon. Minister, at this point of discussion, as to what are the
measures that we are adopting in reducing the number of accidents--I
mean the enhancement of disaster management as well as the rescue
implementation operations. An emphatic recommendation is available with
us in the form of Justice Khanna Committee Report 'Review on Safety' of
1998. There are very insightful recommendations and observations. For
six years, what is the record of our Railway in implementing the recom-
mendations? Actually, the Report suggested the corpus amount of
Rs. 15,000 crores for the purpose of replacement or rehabilitating of over-
aged installations or things which we are using in infrastructure. As a
major mass transport means in this country, the Railways' demand is
always increasing, both in terms of freight operations as well as passen-
ger operations. But, infrastructure is moving at a somewhat slow pace.
That is the major constraint and contradiction and that is the basic reason
for these accidents also. So, in such a situation, it is better to come out
with a White Paper regarding the complete status of our operational effi-
ciency and safety audits. | want to cite an example of our casual approach
to this question. In our bogies, for lighting and air-conditioning operations,
we are using rectifier alternatives. That is known as rectifier-cum-regula-
tor. Now, a new entrepreneur, with a private positioning, is totally catering
to the needs of Railways in this regard, which was earlier supplied by a
public sector company, Electricals Limited, Kerala. | want to know what
are the certifications received by this new entrepreneur. The only advan-
tage, that he can claim, is the electronics added to that system now. But,
it is not authentically certified on safety terms as well as environmental
concerns. In our-Railways, we pass through various climatic zones; from
Kanyakumari to Jammu, six climatic zones are there. This environmental
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aspect, as well as safety aspect, is not at all taken into consideration in
this device. So, | want a clear-cut answer regarding authenticity and reli-
ability of this new apparatus, which you are using, which was hitherto
supplied by the Electricals Limited, Kerala, which is a public sector com-
pany and they actually innovated that technology for the Indian Railways
only. They are doing that job for last two or three decades.

Another thing, that | would like to know, is that the sense of belonging
was a challenged point by the high-power Committee of the top officials. |
am requesting for more democratisation of the operations of the Railways.
Down from the bureaucrats--the British legacy--the sense of belonging of
the required level is not at all there; that is the high-power Committee's
finding. After finding such a major lacuna in the system, what measures
have been taken to rectify that? At the same time, the Committee reported
that the attitude towards the system, from the top level, is negative. The
term is not mine; it is a finding by Justice Khanna. According to that
Report, no scientific and objective findings are coming out after analysis of
the accidents occurred. We are not finding the truth. Another aspect is
that nearly 1,70,000 vacancies are there in the permanent category in
Railways, which is adding more difficulties in having a non-accident opera-
tional regime. Instead of explanation, | want to know the reality. If such &
huge number of vacancies are available in Railways in critical areas, what
are the measures they are envisaging to act upon in future with immediate
effect? So, my argument is for filling up all the vacancies available.

Sir, | would like to cite one incident to the hon. Minister that occurred
on December 10 at New Delhi Railway Station, and, which was a very
bitter experience by passengers who tried to travel by Kerala Express. Up
to the time of start up of the train, no doors were opened for the passen-
gers. This was a regular affair there. An enquiry is to be ordered. This is
not a minor incident, and, it is a big question. Passengers who are travel-
ling to the last tip of the country are facing this kind of experience in our
Railways. Railway officers should take note of this fact, and, see as to
who are the individuals behind that.

Sir, on the issue concerning labour, | want to mention certain aspects,
which are directly connected to the recognition of the trade unions in
Railways. On March 8, there was a verdict from the Supreme Court in
favour of secret ballot in Railways for the purpose of recognising trade
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~ . unions. It was actually a reaction to an appeal in the Madras High Court.
While thinking in terms of democratising the entire industrial relations in
Railways, and, to keep up the morale of the workers in high esteem, a
better mechanism is needed. Two organisations are there. According to
the high level report, relations are cordial at the top level; emphatically at
the top level only. The committee mentioned that at the lower level, it is
suffering with acute discontent, and, agitation mood is widespread among
the raiwaymen in the lower category all over the country. So, to stream-
line the present situation, a referendum is to be conducted for the secret
ballot voting in the organisation. That is my plea. | think that would be

“taken in that spirit by our Minister.

Another aspect which | want to mention is related to the licensed por-
ters, contract workers, and, catering staff of Railways, and, their pathetic
placement now. In the Interim Budget, Railway Minister actually made
some offers for licensed porters. We appreciate that since thattime itis
continuing with us. But what is the experience? Parcel services are now
being outsourced heavily by the Railways to private hands. Because of
that this glorified category, according to the Minister, the licensed porters
are not getting their jobs. '

The Ministry should ensure security and sufficient income for them.
Now both are not available for these licensed porters because of this new
measure of outsourcing, or, privatisation. | request the Minister to do a
drastic revision of this policy so as to save these lives, and, with a view to
conduct better operatlons of the parcel services through our machinery
itself.

In Railways, at the stations where the stoppage time is less than five
minutes, parcel services are not runnlng now. Recently, the Minister made
one offer to the delegation that visited him from Kerala to reinstate that. |
want to know whether it has already commenced or not, and, apart from
the verbal offer whether it has been practically implemented. That is the
moot question.

Another thing is regarding catering in Railways, which is now outsourced.
Actually, outsourcing of catering is directly meant for the elite passen-
gers, and, to my information, in the Indian Railways, the percentage of
elite passengers stands only at 0.8 per cent. If we supply three star hotel
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type of meals in Railways, ordinary passengers are going to suffer a lot.
So, a serious ook into the question of catering services is very much
essential. The association with the private outsourcing agencies will have
to be curtailed. We ourselves can run that service teo. Like in the case of
Rail Neer, as a downward integration, we went to Rai Neer factories now.
It is very much operative and viable and we are also earning out of that. So,
my request is to see that the catering of the Railways, which is now
outsourced, should be taken back. Normaicy should alse be maintained
there by providing jobs to those who are out in thousand numbers. At the
same time, contract workers are not connected with the Railways. But, |
think, as a principal employer, we have some responsibility. The real job is
done at the ground level by these contract workers. Adequate recruitment
quota for them in regular services is a question which has not been taken
up by us. At the same time, these workers are not supported by minimum
wages. Health care has also not been taken care of at all. It is a vital group
in the Railways which is in lakhs. So, proper attention has to be given to
this category too. And, whatever has been done relating to the develop-
ment of Kerala, | appreciate the efforts taken by the Ministry and the
declarations made in the interim Budget by the Minister. But, at the same
time, certain major aspects are still pending there. First of all, let me say,
considering the number of people visiting the Sabarimala pilgrimage, and
the tourist potential of Kerala, to extend sufficient facility of hygienic
water, can the Ministry think in terms of starting a new unit of Rail Neer in
Kerala? This is not a routine type of a demand. | am saying this with
sufficient argument and based on ground realities. In Sabarimala, though
it is a seasonal thing, tourists coaches are a regular affair in Kerala. So, -
considering this, a Rail Neer unit should be started in Kerala with immedi-
ate effect.

Doubling and electrification of Kerala rail lines is always a talking point.
Something has also been done, but only in an intermittent way. Starting
from Trivandrum to Mangalore, doubling as well as electrification is to be
done completely. Another point is regarding some new coaches with the
fully transparent nature, that means, with full glass facility, for tourists in
Kerala. The transparent glass coaches can be made available for them.
So, such special coaches can be attached to all the main trains which are
passing through Kerala. it is an innovative proposal where we have to
apply our mind. Another thing is, some more coaches are to be allotted for
the Kerala area. The number of coaches is very less. For short distance
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passengers, the population and its nature in Kerala is known to all, | am
asking for some fast commuted trains. And, in Shornur, especially in
Alleppey, level crossings are many in numbers. We are not asking for
mega type of ROBs. But subways can be provided, not for major traffic
purpose, but for limited and small-sized vehicles and for pedestrians, the
subways will do. The ongoing ROBs are to be completed, and wherever is
required, that also shouid be initiated. Actually, we, you can see the his-
tory, were deprived of a coach factory which was offered once in the end of
70s. In 70s, Kerala was offered one rail coach factory at Palghat. Site was
also identified-at that time for this purpose. It was not materialised be-
cause of many reasons. But now it is appropriate thing in terms of grant-
ing a coach factory to Kerala.

Another thing is regarding the question of Railway Zone which had
been discussed many a time and the Minister's answer was not a positive
at all. The demand for a Railway Zone is coming out of non-development
and backwardness. Though Kerala's potential is voluminous, the Ministry
is disputing it and rejecting the demand. | humbly request the Ministry to
look into the matter very objectively. Seven zones havy already been de-
clared during 1996 and 1998. There are seven newly-created zones. In the
case of Kerala also, this has to be taken up and the Ministry should see to
it that it is created there.

-

Finally, regarding the train to Agartala in Tripura, it was envisaged to
complete by the end of 2006. But it seems, looking at the speed at which
the project is processed, that it is not going to commence even by 2006. -
So, | request the concerned officials, through the Ministry, to see that it is
implemented within the time-schedule, and possibly before the schedule.
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"Freight traffic has gone down from 89 per cent to 40 per cent, and the
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passenger traffic has gone down from 68 per cent to 20 per cent and this
has resulted in very heavy loss to the revenue of the Railways."

ST i s g

"This has not only affected Railways adversely but the national economy
also." :

WA A H d IF0A, SErE 98d 98 A € e oR e 1 e i
it Tt Wi 8, 9% st w1e wiaerd 8 e R 98 39 w1 gl S 8, 7|
i i faw et 4 € 7,500 FU% T4 #1990 9 THhd T A @ WA A S
I Hi T AT E, A4 2,500 FHAS TIT H1 ¥ 1 3777 7,500 FUT FI 91 TF
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wiaeE &, o 9IS Wiawm ¥ 99, 39 W I A A =ifEe | SuwHafa s, A g6
& weayul fag ok } o 29 faamer & <fea Tralie § v @ =@ §, | am
quoting it, Sir:

"If Lalu Prasad Yadav has his way, the Railways will soon be saddled
with 20,000 wagons—all minus wheels, puls wagons which badly need
wheel replacement.”

&1 7% ¥ 1% 20,000 T T AR T L fean @ s & g wed @
T 3y o =fie Twetg WU, A1 89 9% aTH T8 € 9 | od @ aifua A

"As of now, Railways have been running at least 5,000 wagons with
wheels which should have been replaced.”

"We are going beyond the prescribed condemnation size of the wheels
and prolonging their life by one year to run the wagons. It is a
calculated risk that we are taking,"” discolosed an official.
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31 5@ | “condemnation size of the wagons and getting all wheels without
compromising safety” W@l FI& 7,500 T 371 AW | AT FgRFa HT TH
e, forges! 2 ud &t guaafy }, 98 uTet 9a1 9ER F 3 S, SHaE
6,600 SITH o9 ST | 371 (&S FAT 1 78 FIS TUHT &2 Tl TH 3R 319 I8 F5
e P dfrg agm T R

"There is a requirement for more wagons because loading of freight is
growing. Our fear is that we will have to stable 40000 wagons by the end of
the year because of shortage of wheels,” an official said.”

This is the official report published in the Indian Express of 29th Sep-
tember ITETYTA TR, T8 U 3R 3UHT SEYTF ¢ fh W@ F1 We s
g, IEt TE 3R Wiy fafed, e fufre & e W U@ 99, Fag IF ¥
THE] HIO ST A,

"Sources close to the Minister say it's because Lalu is against imports
as a policy."

Whether the Railway Minister imports or whether the railway public
sector undertaking of this country imports, does it make any difference?

32 =1 fF TR S SN i gfean 3 yia s7d qad A a1 2 e ame
FHIIE FHITIIT | SR A TR S 4 IBFA UL & ¥ 191 1) fafrgd 3 =
R, 3O = W& INdl €, g9 9ug ¥ € o /& aw Tt uifert el sy
stfrardar &, smavasa €, o wiferdt feetor s sieet § oPR A =ied T e gu
W 20 TR 379 FUR IH 2, afeT =eq & &M | a7 wfifegfa st 2w g a1
T 1 T S TRl W AT g & forg v @ v, fasdt @iem # & s wtn
@ R, 7€ v AT 98 fae qr @ E, v aftfeafa w1 foto & w @ ) ssawmfa adieg,
T HA St A T TF I 991 KA (61, 39 90 B € 9 qardt of | v 9
At -Yerd F1 snyfraietor it qudt F ) ot - e * e # = 9l
fargalt W, Tedl W& qean Y 1a ord ) T 9 TR 3w F Fe 16 TR
8 Tt fepeireiter ot Tefat & 1399 | 1 3id 2007 & T8 At &) seE & 1 TR T
e gon }, To1 wisit it X off 4w W foaan ¥ S o3 9% S gon, w0w A A
@ € u ¥, 8,938 THeet &1 w2fal 70 9ew v &1 "t amft, so wiawe
T T § 1 AW F F A I TR @ 91 gre 91 v foer €, 4@, gfern,
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378 A 1A 3 N omsdfewr frm R 51,340 R W EN a1 gq &,
3 3 ¥ 386 o ¥R 9 ¥, @aens € o Sl Wi oft W fieoaent #)

el Y T STy, o1 vl Tt <o | GRE F gie | & WAe F w2 $F
wiwfen aiR famfen =1 e @ it e tar 39! fean s =nfeg, @ 7t fearsn
T ¥ | T aEed, 1 Ue St U % 91 U U g et i SO A S0 W
¥ 1 31t 46 T S TIL & I T WSty e i feu g ¥, SR sue et
T T A A 6 0 S wEd @ T 3 9ei-4 91— 5 96 @ 9 S8-1-30E w1
& T &, 512 1 yraar fHan € ok 39 | 1 ule whaem, uw vl ufe
A R ¥ | TF TRE T TR FAT TIC S T Wy Foran agt woge g €
TafeTT R o F LT A T ¥ i sus S sifiee s arged sed st
2, SR S aa e off, 39S fa W veerd o @ R s @i €1 The Parliamen-
tary Standing Committee-on Railways headed by Shri Basudev Acharya

had, therefore, recommended the working out of an effective strategy to
prepare project-wise priority in consultation with the Finance Ministry-and

the Planning Commission within three months. @9 78R & ST=T-3JI=T IT
A T IR ot | g3 T & TR 3 9 Rl ST & Wi feee we e T aiRk
oA e A s fere = foman, g v |reen g semmafa wéikd, ¥ ea @
e €, 3efer e 9 o O S ok weas & W SR 3w wgErn =)
T T AT SN 311 o Yt warerg & i @ S g E R @g e g
g W Ffea wfesge & wror @ g € 1 T8 R faege afafeset a1 1aet
T aEs ot Yol wan Iu § vt s o #6 oiR & 9 oft | Teep e @ feeeht
e, A 37 Y FRETHTE 2t 115,70,000 TIC i sae1 o 91 o e e
I & vl 3 o sifvenift =) a8 @ e f wiE, 9 e A 3 a
T M 7% 3 AeIEER, I, Y, TR T, Tui § T wrdwd o s ik
fir a1y feeelt aw a8 37 & sge @ 3 we fo sweeER § ovR ty e 8
Tl ¢, adieT | uie e 3 vadl € A @ ot dee & snon st ae eiee ¥, T
FHRY AT 5T TG T 2Vee F urdhor 23 g 1 ey arew, 31 dhft worie @
feeeht o0 <y =1 STAVfa S, R ¥ 3 ¥ S Toe & A faeeh e §
STEREEE A @Y feeeh wod e w2 TR o, Ao da =@ R E
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@ 1S TR Q g wR F fediom foran s wnfeqy
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Iogvrafa s, ¥ @ ad iR wen agm i Te § Wd ¥ S sren-arem fedisy
T F, 9§ TOFR, FeHTER IR YETR F1 ReAtteE 99 @ 9 W
sferfit 3 g fefas e 1o AR tole, 9 B3R .. (sqaum) ...

#it Iqqvmafa: 2fEy, 39w I & sft d= w Een aent § @ fad s fyae
= &)

sit AferawE dean: A 1w e d st I Em R Em s e sw s
o oy =i ot ema &, afws wige ondt st $fEn v R 1 @ WSl ot @ W m-sn
A H1 ¢ 3 T WiEg @ TR frdee it € R, Afe 3@ ame d fig T S wr

IgquTafa S, T @ w5l off @ uw ok fiade B f o i foem doteea €,
IR A T M qU FEm S andt agi W @t i e 9 ofk 3% Teee
TANTE Y WEY e b A A1e0S 3 w1 SEure e ARl v aa A ui @ ¥
fe 4 3= %1 fifeR o 3 & smae stk steg g R w1 g R sk
diarene Wi & st| f Sl ® avEEal €1 T 9§ g TR @ H
e & foTe o 191 T2 T SR i NawEEHar €1 TR 120 fHard 1 o
FH B IO | 9 IR it v e s afew ) saw sfaftam o ot ufifeafa o
WA A #t gfe  NE-V-9=—1 FIOR AR g Fe0 o 9 )| 38 v B
wra § A9t = T FA g IR

DR. M.S. GILL (Punjab): Mr. Deputy Chairman, Sir, | think | have ten
minutes. | will try to stick to that.

Sir, | am basically a supporter of the Indian Railways. | do admire them
overall in spite of the shortcomings that they might be having. In fact, from
imperial India in colonialism in the world, India had a great railway system,
The other systems which were there in Africa, Nigeria and elsewhere have
all disappeared. Even in the old India, Pakistan system was pretty bad.
But it is amazing that in spite of all limitations, in spite of the pressures of
democracy and the majbooris that arly Minister and any Government
faces, men and women of the Railways continue to do rather a good job.
From Amritsar to Trivandrum, to stick to time and to reach there after two
to three days and that too on dot is not an easy job. By and large, they do
it. Yes, if they go to Kolkata, they get left out somewhere on the way or
they get taken over somewhere. This too is a fact of life.

AN. HON. MEMBER: it is not true.
DR. M.S. GILL: You say this when your turn comes. You know what |
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am alluding. By and large, yes, the men and women and the professional
staff in the Railways are doing a great job. |, of course, support the Appro-
priation Bill. But what | would like to say, which tbe/hon Members have
been bringing up and which we keep on bringing up is that, first, you must
upgrade and make the current system efficient. The track is bad. When |
had gone for lunch, | was listening to the news on television. In 1999, a
horrendous accident took place perhaps in Bhatinda. The report has come
after five years which points to a bad track and many other things. Now the
Railway Ministry is sitting over it. You know, Sir. [ am a former civil servant.
They are saying that they are preparing an action taken report. Those are, in
fact, action blockage reports. You know that. That is being done. It should
not take them five years to inquire into an accident. There was another
accident in the east when two trains collided head on with full speed.

Some thousands of people died. So, accidents should be inguired into
within six months or a year at best. In fact, the Inquiry Committee should
be presided over by somebody from non-railways-somebody of a capabil-
ity or an integrity which the country respects; not necessarily the country's
Judges only. | don't believe in that. Then the Ministers and the Cabinet
should take action on that, and we should not just leave it to these people
to prepare the Action Taken Report.

Then, Sir, tracks need upgrading. You cannot speed up trains on the
same track unless you do it. You need the latest signal equipment, and
you need professional training, worthwhile training, for the staff, and, of
course, some discipline and control. Unless we do these things, we will
go on having more and more accidents and, certainly, as the people, in
olden days used to say, ‘' 51 1= & et & 9ah) TR TA T, WAl oF
F, WA S T IR Fiifw Yl ST doma 3 g T < 9e B 9
SR 71 ! o7 W N, ME A F off w1 7 wegw wQ & fF appaew Q
wEl @ &, var = S A v | o wondd), A w1 wg v it an
Bt | But we should also expand this great network. We should add 30,000-
40,000 kms. of new lines. Large parts of the country have nothing frankly.
There are empty tracks, and there is no Railways there. And, this country
can do it. We are admired in Africa and elsewhere in the world for this.
Even the Russians, | believe, have been told, "Why don't you get these
chaps come and do something like the RITES in Nigeria? We should
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expand it. The Prime Minister talks of infrastructure. | hope, in the new
Budget, in infrastructure, the Railways would come first. Even the Aviation
could come second; aviation is for some class of people to travel. | kKnow
its importance; but the Railways is for the masses of India to travel and to
carry goods. So, | would say that this should be No. 1 in our infrastructure
building, and | hope the new Budget would show something substantial in
that.

Sir, then, comes the laying of the track. As | said, there are large empty
parts. For example, | will give you Madhya Pradesh, | am a representative
of Punjab. But | am very much a representative of Madhya Pradesh. And,
I am a hill representative; | have rishhtha there. Now, we have the North-
South track, cutting through the British track, from Mumbai to Delhi. But,
in the East-West, there is very little. From Rajasthan, indore, to Orissa or
Bengal or somewhere, there is nothing. | don't see Indore being a part of
India and existing within India. it has no connection with anybody. The
then Raiiways Minister, Shri Madhavrao Scindia, finally made a broad-
gauge line from Gwalior and Shivpuri onto Guna and onwards. But there is
only one train, for which | misused my CEC influence to try and get it. Still
there is just a slow train from Dehradun to Indore. They need a lot more.
So, expand the Railways, and this will give us maximum returns, more
than roads. For goods train, you ‘vant to make a corndor from Delhi down
there; this would help.

Sir, | would now talk of Punjab. From Ludhiana to Chandigarh, the line
has been there for the iast 30-40 years. Chandigarh comes on the main
track; you already go from Ambala, Rajpura to Chandigarh. From
Chandigarh and 50 miles to Ludhiana is through the richest district of India
in agriculture, and it will give you the connection with Chandigarh on the
main line. And, Chandigarh is not Punjab by the way. It is more Haryana,
maybe. | hope you remember that. Right from Jullunder, Ludhiana,
Chandigarh, Ambala onwards, please do it now. It will earn a lot for the
Railways.

One more small thing in Amritsar district. Goindwal is the root of Sikhism,
and Tarn Taran is the place where Guru Granth Sahib was written; only 12
miles away from there. | have been writing and using every charm on my
friend, Shri Lalu Prasad Yadav; build it now. Land has been acquired. Give
them 12 kms. From Goindwal-Tarn Taran-Amritsar, another 12 kms. would
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take care of the Sikh sentiments. That is whiat | am trying to say. Twelve
kilometres is not much to ask for. Chandigarh is our technical capital, but
Amritsar remains our emotional capital and will remain India's and world's
important pilgrim city. It needs better connection; it needs a better and
faster Shatabdi. So, it should be taken care of.

Sir, | also want to say a word for Uttaranchal. | am a Mussoorie school
boy. | have just been to the Bhagirathi Valley to Uttarkashi and beyond
Gangotri. Now, they have a hill State. They have by compulsion a capital
which is at this corner of the State, i.e. at Dehradun, and the State goes
this way, all the way to Nepal or wherever, Nepal, in fact, precisely. They
need a fast and straight connection with Delhi. | have travelled by the
Shatabdi. First, it goes to Saharanpur, then comes halfway to Delhi, then
goes this way and makes a 'Z'. Can't we lay a straight line for these hill
people? | would request the hon. Minister that the Railways should do it.
This is the first thing they need, if they are a hill State. The Ministers and
officers come and go quickly by getting their job done. Two-and-a-half
hours or two hours of Shatabdi should be more than good enough. It shouid
not cost you too much. Thank you, Sir.

SHRI R. KAMARAJ (Tamil Nadu): (Spoke in Tamil)

*SHRI R. KAMARAJ (Tamil Nadu): Mr. Deputy Chairman, Sir, | rise to
speak on the Railways Appropriation Bill on behalf of AIADMK. | wish to
make some points on some of the projects pertaining to Tamil Nadu.

| am constrained to say that the Railways do not give priority to the

-~ 'projects pertaining to Tamil Nadu as is given to other States. Even in fund

allocation Tamil Nadu is not treated like other States. That is why there is
more length of metre gauge in Tamil Nadu as compared to other States.
Centre is delaying the approval of broad gauge lies in Tamil Nadu. Even if
approval is given, enough fund is not allocated. The railways should give
approval for all the BG line conversion projects of Tamll Nadu and alflocate
sufficient funds without further delay.

There are many tourist centres and historical places in Tamil Nadu. If
exclusive trains are run to these places, more tourists including foreigners
will be able to visit these places. Such step will increase the revenue of
Railways and popularise the tourist centres of Tamil Nadu.

Next to Chennai port it is Cuddalore port that is fast growing. Bearing in
* English Translation of the Original speech delivered in Tamil.
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mind the development of this port, Cuddalore-Vridhachalam rail track is
being converted into BG line. Linking this is yet another line, the
Vridhachalam- Salem line, for the broad gauge conversion of which Tamil
Nadu Government has given its share and has also acquired land for the
purpose. This project was announced in 1999-2000 at an estimated cost
of Rs, 198.68 crore and was scheduled to be completed by the year 2004.
But so far the work has not been completed on this sector. Therefore,
enough fund should be allocated and this project be completed expedi-
tiously. The Mayiladuthurai-Karaikudi-Sivagangai and Kumbakonam-
Villupuram metre gauge lines should be converted into BG line and |
request the Centre to give approval for these projects and sanction enough
funds immediately. .

Mannargudi is an ancient town in Tamil Nadu. It is surrounded by many
small and big villages. When many places in the country did not have
railway station or rail link, this place had rail link and a railway station. But
this railway station was closed some 25 years ago showing revenue loss
as a reason. The long pending demand of the people of the region is to
have rail link so as to run trains between Needamangalm and Pattukotai
via Mannargudi. Mannargudi-Needamangalm already had rail link. | de-
mand early consideration of this project. People of Mannargudi and the
surrounding areas have to go to Thiruvarur and Thanjavur for booking their
rail journey. There is need to set up a computerised booking office at
Mannargudi for the benefit of the people. | wish to remind that such com-
puterised booking offices are in existence in Perambalur and Kodaikanal.

People of Thanjavur, Thiruvarur and Nagapattinam districts have to
begin their journey at Thanjavur for proceeding to Chennai. But as of now
there are just 4 coaches attached to the Rockfort Express to Chennai
from Thanjavur. | request that at least two trains should be run between
Thunjavur and Cheninai both ways daily. : '

Sir, standard salt is produced at Agasthiampalliin Tamit Nadu. The salt
was being taken to other parts of States by rail and that provided
empioyment opportunities to the people of the region besides increasing
their level of income. As there is no BG line connection to this place, salt
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is not being transported now. This has resulted in hardship to the people of
the region and many have been rendered jobless. In view of this | appeal to
the hon'ble Minister to take necessary steps to convert this line into BG
line.

Integral Coach Factory Chennai is known for producing world-class coaches.
But the production capacity of this factory has keen reduced without any
reason. Railways should take necessary steps immediately to rejuvenate
ICF.

The Golden Rock Workshop near Trichy is very old and famous. Funds
should be allocated for modernising this. There is quite gocd amount of
transportation of food grain on the Thanjavur-Needamangalam-
Thirathuraipundi-Nagapattinam-Kumbakonam-Mayiladuthurai rail route. But
these railway stations do not have adequate facilities for the safe keeping
of foodgrains. | request that godowns be constructed at these railway
stations for safe keeping of the foodgrains.

Sir, Salem, Dharmpuri, Erode and Coimbatore railway centres of Tamii
Nadu.are still. under Palghat Division in Kerala and this does not aliow full
growth of railways in the region. The long pending demand of the people of
Tamil Nadu to set up a Divisional Headquarters at Salam should be fulfilled
without any further delay.

Besides administrative convenience, the people of the region will be ben-
efited. | request that the anouncement for setting up Divisional Office of
Salem should be announced this year and work should begin without
delay. Perampur Railway Hospital is very famous and has well known
specialists. The medical facilities of this hospital should be upgraded to
berefit the people.

Sir, I'have:aword about rail safety. Majority commuters of the railways are
poor and middle class people. There is not enough safety and security for
them when they travel. The frequent accidents result in loss of lives.and
incapacitates people who have to spend the rest of their lives as handi-
capped. It is a pathetic situation. | appeal to the Government to provide
modern safety equipments to prevent such accidents.

ln-view:-aﬂheincreasing.trafﬁc, railways should construct more over and
under bridges in Tamil Nadu and allocate sufficient funds for that
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purpose. Railways do not fix a time frame for many projects. Because of
this there is cost escalation. For example, Thanjavur-Villuparam BG line
conversation was estimated to cost Rs. 223 crore in 1998-99. But now it
is estimated to cost Rs. 231 crore. Even now it ig not known when this
project would be completed. So also in the year 2000-2001 it was an-
nounced that Madurai- Rameswaram, Villupuram-Katpadi and Trichy-
Manamadurai metre gauge will be converted into the BG line. But as the
implementation is delayed, the cost is escalating. The Trichy-Karaikkal
via Nagore line was to be converted into BG line as announced in 1995-96.
Of this, only 50 km stretch from Trichy to Thanjavur has been ¢converted.
Even Thanjavur-Thiruvarur rail traffic has been stopped on this route from
1.2.2004 to complete the project. But conversion work has not yet begun.
| request that the conversion work be begun without delay.

It is said that the time frame for laying new tracks is fixed as 13 years and
for BG line conversion it is said to be 10 years. But no project is com-
pleted on time and that result in cost escalation. Sir, railways play an
important role in transporting essential commodities. But wagons are not
available on time. The railways should provide sufficient wagons for trans-
porting goods.

As | conclude, a word about the railway employees. The Government
should set up Poly Techniques, Engineering Colleges and Medical Col-
leges and give quality education to the wards of railway employees and
also provide them job on priority. | hope the Hon'ble Minister will look into
the demands that | have made. Thank you.

SHRI K. RAMA MOHANA RAO (Andhra Pradesh): Thank you,
Mr. Deputy Chairman, Sir, for giving me this opportunity to speak on this
Appropriation (Railways) No. 4 Bill, 2004. This is the only opportunity through
which Members will be able to ventilate the grievances of their respective
States, to assess the functioning of the Indian Railways, to look at the
modernisation, deveiopment, disaster management and other aspects ot
the Railways. The indian Railways is part and parcel of our consciousness.
With the rising of intensity of consciousness, public perception is focussed
not only on the safety as on epitoime of national efficiency and skill but also
on other aspects such as electrification, fare hike, disaster management
etc. of the Indian Railways. | wish to touch only some of the important
points, which | thought need immediate attention of the Ministry.
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I first come to the point relating to track renewals and upgradation. During
the Ninth Plan, the Ministry has spent about Rs. 13,500 crores. Besides,
now, you have Rs. 17,000 crores of non-iapsable fund. But, look at how
much track you have renewed. Sir, itis just 15,700 Kms. If you look at the
Eighth Plan, you were able to renew 14,205 Kms. of track with far, far less
allecation. In the entire Ninth Plan period, you were able to renew just
1,500 Kms. At this pace, you need five more plans to complete the entire
track renewal work in the country. So, | would like to know from the hon.
Minister as to why are you lagging far behind in track renewal in spite of
having nearly Rs. 30,000 crores at your disposal? What action plan do
you have to complete 24,000 kms. of track renewal target set by you in
the Tenth Plan?

Then, look at the total number of bridges that we have. We have 1,20,000
bridges in the country. Of these, 51,0600 bridges, | would say, are the
vintage of the 19th Century. Nearly haif of our bridges have beccme obso-
lete and these are one of the main reasons for consistent accidents of
trains in the country. So, | would like to know from the hon. Minister how
many bridges identified by his Ministry are in distress condition as of
December, 2004. What are your plans with regard to carrying out repairs
to these distressed and other old bridges which need repairs/rehabilitation
or rebuilding?

Sir, the hon, Railway Minister, Shri Laluji, while inaugurating some of
the projects in Tamil Nadu, in the third week of September, 2004, said that
during the last few months the number of railway accidents have come
down drastically and further said that it is not because of any special
safety measures undertaken by the Indian Railways, but because a pic-
ture of Lord Vishwakarma has been kept at his office in Rail Bhavan. So,
| would say that if Lord Vishwakarma can save the Indian Railways without
any effort on the part of the Railways, | advise him {0 set a photograph of
Lord Vishwakarma in every railway engine which, as per the hon. Minister,
helps in bringing down the accidents rate to nominal level. At the same
tiem, the Asian Development Bank has approved a loan of 313.6 million
doltars for Railways. | would like to know from the Minister as to
how much money has so far been spent on the Railway safety out of this.

It is good that the Ministry has opened Tatkal Reservation System
again in all trains. It is a very good idea. It helps the passengers a lot. But,
at the same time, this shows the uiterior motive of the Minister to
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increase the passenger fares through backdoor. Sir, as we all know, the
Minister has not increased rail fares of passengers in his last July Budget.
But, last month, indirectly he has increased the railway fares of passen-
gers through Tatkal. If you look at the rates you will know the motive of the
hon. Minister. | wish, with the permission of the Chair, to place before the
House the percentage of increase. There is an increase of 50% in the
Second A.C. charges; 100% increase in Third AC Charges; 200% in-
crease in AC Chair Car and 200% increase in Sleeper. Same is the ease
with freight charges. There is a whopping 7.7% increase in freight charges
on several commodities. The reasons that are being given for price hike is
increase in prices of steel and diesel. It is surprising to know that the
Ministry is increasing the freight charges now when the steel prices are
gradually coming down. When the steel prices were at their peak, you did
not increase the fares because of elections. So, | don't understand the
rationale and the timing of increase. This wrong move not only will in-
crease the inflation—which is already soaring up but will also affect the
Railway finance adversely. Hence, | request the hon. Minister to withdraw
the increase in freight charges and | aiso request him to charge nominally
on Tatkal tickets.

The next point is, it is good that the Railways have decided to develop
317 stations out of 8,000 stations as model stations by March, 2005. |
would like to know from the hon. Minister which are the stations that have
been identified for modernization in A.P. and the progress of moderniza-
tion of stations that have been taken up so far. Then, the Indian Railways,
in co-ordination with the BSNL, has initiated measures to introduce tele-
phone services in railway compartments. This has been introduced, on
experimental basis, in Visakhapatnam very recently, so, | would like to
know from the hon. Minister whether this has been taken up as a pilot
project. If so, in how many trains this has been introduced and whether
the Railways are facing any problem on this? | understand that this facility
will be made available to the passengers only till the train leaves the sta-
tion and the same is not available in running trains. | also understand that
the BSNL people are observing the signals in moving trains. | request the
hon. Minister to quicken the measures so as to introduce this facility in all
trains because this helps a lot to passengers.

itis good that the Railways have decided to recruit 8,000 personnel in
various groups in the next two years. | would like to have a break-up from
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the hon. Minister, zone-wise and category-wise, and also the posts that
have been reserved for the Scheduled Castes, the Scheduled Tribes and
the OBCs in each Zone. At the same time, | congratulate the hon. Minis-
ter for his initiative to fill all the General Manager-level posts of various
Zones that have been lying vacant.

As the House is aware, how optimally the iT was used by the TDP
Government in Andhra Pradesh when it was in power. As a part of this,
we had introduced E-Seva counters for the various services, including
Railway tickets. But, instead of charging nominal charges for tickets, re-
served through E-Seva counters, the Indian Railways is charging Rs. 30
per ticket. This amount is quite exorbitant. We have been persistently
requesting the Railways to reduce this amount, at least, Rs. 15, because
private agents in Andhra Pradesh are charging only Rs. 15 for a railway
ticket. Hence, | request the hon. Minister to reduce the charges from
Rs. 30 to Rs. 15 for tickets booked through the E-Seva counters. (Inter-
ruptions)

MR. DEPUTY CHAIRMAN: You wanted two more minutes. | have given
you five minutes. (/nterruptions)

SHRIMATI VANGA GEETHA (Andhra Pradesh): Sir, he wants two more
minutes. (/nterruptions)

SHRIMATI K. RAMA MOHANA RAO: Sir, now, | wish to bring to the
notice of the hon. Minister some of the important proposals which are
pending in the Ministry for the last so many years and some of them have
not even taken up for implementation.

Sir, we have been demanding for introduction of the Rajahmundry
Shatabdi, which had been withdrawn for the reasons best known to the
Ministry. 1 understand that the reason cited is ‘traffic not available'. This is
not correct. Due to withdrawal of this train, the passengers are being
attracted by private road transport and, thus, causing loss, running into
crores, to the Indian Railways. So, | request the hon. Minister to kindly
restart it imnmediately. We have also been demanding for a direct train
from New Delhi to Tirupati via Shirdi. But, no announcement was made in
July Budget. Hence, | request the Minister to look into it and run, at least,
a bi-weekly train from New Delhi to Tirupati. The other point is,
Secunderabad-Guntakal-Bangalore lane is, now, having more than 115%
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track utilization. So, there is an urgent need for a second lane. | crave the
indulgence of Shri- Laluji to take up this job early. Sir, in 2000-01, the
Ministry had taken up the work for a new railway lane between Patancheru
and Jagipet. But nothing has so far been done in this regard. (Time-beli)
Sir, 1 will take only one more minute. Then, Sir, despite substantial in-
crease in the rail traffic on Bibinagar-Nadikudi section, | am constrained to
say that the line capacity of this section to facilitate running of more trains
has not been considered. This helps the operational flexibility of railway
transportation. Hence, | request the Minister to take it up as early as
possible. <

There is also an urgent need to have a survey on a circular railway
system between Vijayawada-Guntur-Tenali. Vijayawada, Guntur and Tenali
are important and busy railway stations on the map of the SCR and they,
with the establishment of a large number of engineering-and medical
colleges, are the nerve centres of the coastal Andhra Pradesh. The growth
rate of traffic on this route is phenomenal. Hence, | request thé hon.
Minister to include this proposal, at least, in the next year's Budget. Then,
we have been asking to increase the number of platforms at Vijayawada to
ease the traffic and also a foot-over-bridge. | think this proposal is hanging
fire in the Ministry. | request the hon. Minister to do the needful in this
regard. The Peddapalli-Karimnagar-Nizamabad lane was started with an
estimated cost of Rs. 417 crores. But, to out utter disappointment, during
the last three Budgets it has received only Rs. 35 crores.

Sir, with this speed, God only knows when the lane will be completed.
I implore upon the Minister to complete this work in a time bound manner.
Same is the case with Munirabad-Mahabocobnagar lane also. The Guntakal
Renigunta doubling work is also pending ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You can give the rest of the list to the Min-
ister ...(Interruptions)...

SHRI K. RAMA MOHANA RAO: Sir, the distance of this line is 246
kilometres and the estimated cost is Rs. 420/- crores. In the last three
years, the Ministry has released only Rs. 25/- crores. If funds are released
at this pace, nobody knows when the project will be completed. Hence,
Sir, the passengers ...(Interruptions)... Sir, | am
concluding....(Interruptions).... Sir, there should be more allocation for
passenger amenities in the Budget....(Interruptions)....
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MR. DEPUTY CHAIRMAN: Please conclude now....(Interruptions)....You
are encroaching upon the time of other Members.....(Interruptions)....

SHRI K. RAMA MOHANA RAO: Hence, | requast the hon. Minister to
take steps to quicken the pace of work, allocate funds, and see that the
above projects are completed in a time bound manner. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Prof. Ram Deo Bhandary
...(Interruptions)...Prof. Ram Deo Bhandary...(Interruptions)...

SHRIMATI VANGA GEETHA: Sir, one minute ...(Interruptions)...

ot s ufor (Itar) : w9 9ga 19 fFa ¥ L (oaaam)...

it Iqavrefa: 2fay, g8 S 7 &2 sy Afen ) ... (99 ).
SHRIMATI VANGA GEETHA: Sir, | want to make one
request...(Interruptions})...

st Iggyafa: =y s .. (=auF)...

SHRIMATI VANGA GEETHA: Mr. Deputy Chairman, Sir, the hon.
Minister visited my place. | request the Minister o allocate some funds for
Kakinada main line and for Kotipalli and Narsapur Railway line also. | also
request the Minister to kindly increase the funds for passenger amenities.

2t Iraarafa; s s, sy i @ i fre ¥, sue e Ewm )

W T 39 et (f9aR): w2y, ¥ AT9FT 3R e F € & s
... (HAYT)... 3 HATSd H1 YT STHSH ARl R faan @ &1 e fgar €
TR, faw 6 HEA U, 1| A A St X Yot siserd T | foren 3R TE wen
# & a1e T o | w@iga, 5@ @ 9912 W 59 € W@ ot a9 ¥ e 91 R o
sefirdt @ fo, 1o a9 § Fit i 3o wrauT 76 frar e e 39 T aee
e o %1 safere for st oo st 361 | @ o ¥, S 5 A9 1 wga 991 9iE
¢ 3l foamet st 90 Wtrera 3 sifirew 1 e S e TorgT 9Ram @ am ¥
U it o1 <€ A 1 9@ S R, R SToe - v werehe, AN WY
T &1 ot ot I o gA-wd A 98 Tu 99 @ 1O <t < forg e Sft faeedt
AR A H W were A & iR faw 6 7 3 wu o favmr @ wrdds F S gum g
2, ot & wer T fEy 1 ST X o O | o1 O, R g A e 4
F 9 W it @ fea | & 1 oy st W@ 9§ faen @ qersh 9, siwm e Ry
= I e, 3T et &1 S e W@ €1 99 @ 3 9 s w9 O o) AR
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Ton e 2@ Y < oy srereen &, S i B o ¥, S & et ¥, < fredt
¥, 3T O Y 9P S § 99 St 9 ot ¥, gafer s S
ISR =1, o% @ed A T § iR A TR-3 =1 disae o © ¥ wifen <=2 998
T &M 4% a1 fr 30 Qo & < peer uE 2, I o 3= 9 &) s
=11 30w R W@ orw wnfiesw &1 frema 8 =em, W@ # " geee v
T G R WIgEt ) Aot firedt | o1 ot sper wgEt A o1 W e ot @
I 2 EeT & 1 TR WIgEl B R ¥ U WE WEE F R ¥, @ g8l W o
it 1 B .. (SEEF)... A" g (saET). ..

2 IRV 319 < . (HE ™). AR R ... (SAAYF) .. 39 g9 SEE
... (cgaE).. A, (HEEE)...

e Un | verd: gfw.. (=aaum)...

it Iravrafa: s Sfew... (sFaam)...

Yo T 39 siei: W, & 9% FEar 9 § i i F wd ara o fiegen
It o ey <t 3 &t {10 3w A IR w1 HAS FT IEEEm ¥ 1A TR
FUASPTR & 1 36 F A6 & o g SIS e o 9 &, o -8 hfadi s w78
Fa 9, ITeh F9e ferg s &4 1 ee S A Ten wawm fea e o @ @ W gl
B §UFIS e st | 5o et St gl 6 Ao faen

I S, TR e Yol e, M F F aga A A @ i Fea ¥ fE
Tt e fiven gon , T T i nfew ) A ST Y 39 wega TR 1 3= < e
HY 8, 398 2 and @it | s aira wven wE fadh o st e W wan Al #iR
Ta{ A 78 Bl R anR SATe e, wet fadd A 38R svaeh ey /e o 98
9 T ot wga w@Tfeee ¥ | AR 3T 3@ feg @ oes  fydd o swe wg ofn
AT & e L (SHau)...

ot Ivmwiafa: st ®, o9 gfw,.. (SqaEr).. 3f5g.. (SEud)... 3 5|
T e, T e ¥ ol e i, (saud).. .4 558 T T FE R T
.(AFEM).. 39 # 2@ wa St (saun)...

o TR 29 Worl : Iqwwrafa sit, 99 ot et =1 a9t &, 9 off aeio At
Y = St &, v A 57 el Y e R o 2 7 o1sdt wrted w6, et % s
F R T iR qe o e # fomd MR 1 7EGT, W@ 4 $0 FQ I S w1 99
2, It A R, et A 39 W ot e v e fean ) e < o B g @ d
H T FHed, A AR Y S T e @ A Y, I R e e T ¥ wdied,
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39 39 H S =9 § 9 W R |59 o il | dery & fag St +8 gern
ST & 39 arE 3o A oft 7Et A foR T sersy W S ) ey St 7 9% sqaeyn &
2 fop fa= derg =) wicd fachit, A ery w1 et W& g s uwha ¥ 1 3% feme
fem srw, § dvyg @ e s v €. (HEEE)...

e IMaen fag aui: W ...(z@au)...

#it Iqavafa: IfEn, aaa e ot Saw € faem, Ry Ed wiféEt =
fam... (qaEr).. 3% ®, 7% faam &, sy <o .. (o).

Tlo TH 29 Yigi: FEET, S it ¥4 § 9R &, s9Ri %1 T § faer, S|
¥, 9Tt W I&i T # 1 5 U 3T E, I eI o] it Y e & S
Y 11w | AR =R @ F e H O, S8 @ 9 7 farma S 1@y,
T R S B 39 Hrl ) TR w T 9iTE [ Hdied, IR g € 1€ e, W
iR 1 TS o1 | 3e | FSraen 36T S 91, T 97 Wi wiften fiie— e et
el g 371 6 R devyan, it fadedl g ves s A wfrmamm R @ =1
SH1 O q | AL S 7 39 R F g foran & anfer ag wiftean firde Yo 1 ST A @y
T @ 78 B, FAS T eh U Sifgdl @ W fma ar SR It S A EdT
HT AN TG 911 7] S A Fw o Bhy 1 franfae @ fmama# fac
T ST | 58S fore 39t wein ! afeg SR # < et @1 €, 3 WA e
P18, WA ¥ wermfeat & g0 S 9= dian Ssar 91, I9E o g e
B o1 1 59 A 1 IfE T e o1 SR T T B <A | UKE A TAT Tl A1 | A S
% oSt AfET fra ok 30! I el 1 30 faars Fiar & W ¥ 1A faam
F g7 €W T ¥ 5 30 e T SN gueiErs 8 @ oY, I 7 FE S HAET,
B Fo It Fé | A e S YE FRA E AR 97 D Ty F 0 wg a1 v Ad
¥ ondt Azan AT, =R A 9 © 9 3 3 wE ymeel w9 = W w® 9, R
el S T F E g #1 2d TE & e 3 o v E o e it ur werenedt
HHY @ 9T | 78Igd, 3¢ o1l ad 6 A gu ¥ 13 s v ¥ i1 fafyaa w9 @
A FAETE A guUR AT T w

s, - fre 9 ok wE-a wwenst # W) A W= Fow
||

ot ITavITafa: Argsht vl %1 e Feq @ T ¥
WY YW Aq WErl: ¥ T @ F @ {1 AERd, gd-1eg W # S Aeneit w
W AT B WY, TS W TEARE T3 A1 | 5% @@ g, 30 P - FY A9
g @ ¢ T WARe § qd 9y W5 4t sree faer e S, @ |9 SR, e
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Treg it i g @ oft gei | e & | =i S W i g gfda & &= § W e
T § | T IS GARIE 91 S 9IS W UE 9 | 59 H gAE @ WIS ) S A a0
o o o159 €9 F9F o @ ¥ 1 9% 9ga 991 FEFH o1, AfFA it a% 39 femm &
HioTae . S e we €1 Y weit St/ e = € 6 e, wia i W w
IE A & g0 T AR ¢ 1 3R F€ TG 9 IF A 6 T G e H A wHA
¥, 981 79 IR HHT IR ¥ 15 S ¥ 1 g dern i feremars 2 e # gon-
it fifaw AR A, Wt wAifea s, e T it 1 ) 9@ e | Frfel ek
HiheT ¥ FERE P o 9 g 9 B 1 31t St o &, 9 g 9 @ 1w e
I 71 fon 39 Y1 g+ fedg fafrd @ smd 1 3 1@ Wi St @ e s
a1 i IaET s w1 &2 90 9% U A W o912 g % 3 Te S
Tore=ara foran 7 o1, F41 a% At W2 A1? PR gAE] W e o1 i su few
HB M 8 W &N Y w95 S Y e 9w € suwt foafa 5 €2 wiiey, W
& wh, e 9Ok St #Y foraet wein 1 oy, ag w9 ¥ ek @ qu favea d e
e ot & Yer Wi St & e, 1o WS S @ gr e favm °F < gur fear s,
g Saqd drm, Wfaerfas g ¥ g U ar Y W St R se Fa )
HEI-AgA U=IAS |

git Iqgwrafa: sit s siuaR)

SHRI B.K. HARIPRASAD (Karnataka): Mr. Deputy Chairman, Sir. thank
you very much for giving me the opportunity. | rise to support this Appro-
priation (Railways) Bill, 2004. While echoing the sentiments of Mr. M.S.
Gill who $aid that he is proud of our Railways, | would add that the whole
country is proud of our Railways, which is one of the oldest and the big-
gest public sector in the world. As | said, it is one of the oldest public
sectors. it has already completed almost 150 years in serving the people
of this country right from Kashmir to Kanyakumari and from Kutch to
Kohima. But even after 150 years, a lot more has to be done in Railways,
in terms of expansion of the Railway links to the different capital cities of
the country, Sir, if | am correct,—subject to correction—way back in 1858,
when Britishers started laying the railway tracks in this country, within two
years, they were able to lay huge railway tracks throughout the country.
But later, even after 150 years, probably, we have not done even one-fourth
of the expansion of laying of railway tracks. So, Sir, | feel that still a lot
more needs to be done to upgrade the Indian Railways to match interna-
tional standards.
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Sir, while presenting the Railway Budget, the hon. Railway Minister
had laid stress on the expansion and improvement of railway tracks in the
country. But it is already six months now, and still there is no word about
the expansion of railway tracks to some of the North-Eastern regions and
Southern parts of the country; especially, in Sikkim, there is still no rail-
way track to Gangtok or to any other part of Sikkim and to most parts of
the North-East. My colleague from the Left was mentioning Tripura, prob-
ably about a line from Trivandrum to Tripura might be the Communist
connection! That should be expedited at the earliest.

Sir, the hon. Minister of Railways took the major decision of uniform
gauge policy in the country way back in 1991. Still, there are lots of rail-
way lines in the country, which are metre gauge; especially, in Rajasthan,
Karnataka, parts of Tamil Nadu and Andhra Pradesh, lots of metre gauge
tracks still exist. Though Karnataka feels proud of its six Railway Minis-
ters, hardly anything could be done in terms of increasing the railway
lines or expanding the railway network in Karnataka. | feel that a place
like Bikaner in Rajasthan, which is a border district of the country, defi-
nitely needs a broad line; Bikaner still has a metre gauge line. In that part
of the country, one can see even narrow gauges. After the uniform gauge
policy of 1991, the Railways have stopped manufacturing bogies for the
metre gauge, resulting in non-maintenance of metre gauge bogies through-
out the country. Definitely, the metre gauge bogies need upgradation and
maintenance in all forms.

Sir, Karnataka is the State to which you and | belong and Bangalore is
one of the fastest growing cities in South-EastAsia. One might have read
in some newspapers recently about the collapse of the transport system.
One of the reasons behind this is tack of interest shown by the Railway
Ministry.

Sir, way back in 2002, the Karnataka Government mooted the idea of
involving the private sector in developing some of the loans in the Konkan
Railways. It was known as K-RIDE projects. The idea was developing and
implementing rail infrastructure projects in Karnataka and providing lever-
age to private sector participation in the development of such projects.
There are four projects identified by the State Government. They are Hassan-
Mangalore, for gauge conversion, Solapur-Gandag, again a gauge conver-
sion project, Hospet-Guntakal, for doubling line, and Hubli-Ankola for a
new line. :
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Sir, owing to economic reforms, a lot of economic activities have taken
place in parts of Karnataka, especially in Bellary, where we find iron ores
in abundance. The transportation of iron-ore to the port is one of the big-
gest probiems. If these gauges are converted and new lines are sanc-
tioned, there would be less pressure on the road transport; most of the
National Highways have been damaged because of the heavy traffic due to
transportation of iron-ores.

Sir, the Government of Karnataka, with a joint venture of the Ministry of
Railways, has taken up some of the projects in and around Bangalore,
especially Bangalore-Kengeri, for doubling of lines, Kengeri-Ramanagara
for doubling of lines and Kottur-Harihar for new lines. | appreciate the move
of the Government of doubling the lines between Bangalore and Ramangara
and developing other lines. But | demand of the Railway Ministry to grant
of lines from Bangalore to Mysore, as lots of Information Technology com-
panies are coming up in Mysore. That would be of great help both for the
development of the region and employment generation of people in and
around Bangalore and Mysore. Lastly, but not the least, the commuter rail
service in Bangalore... (Interruptions)...

MR. DEPUTY CHAIRMAN: Lastly for your speech, not for Karnataka.

SHRI B.K. HARIPRASAD: Yes, Sir, of course. The Government of
Karnataka had proposed a metro rail in Bangalore city. Sir, a Committee
has been formed and a study was conducted by the RITES, one of the
subsidiaries of Railways, and it has submitted its report way back in 2002.
This report has clearly said about the feasibility of metro rail in Bangalore
that could be operational within ten years if there is an investment of
Rs. 1025 crores. It needs huge funds because Bangalore is facing a se-
vere transportation problem, and there is a lot of congestion in Bangalore
city. If this metro rail is sanctioned to the Bangalore city, | think, the
Railway Ministry would be doing a great service to the citizens of Banga-
lore, and particularly to the Karnataka State, to decongest traffic in Ban-
galore city. With these few words, | request the Minister to consider some
of the demands of the Government of Karnataka. Thank you.

#t Tt Yt : I9AuTafa i, 30 g | ed slam A & feg y=ag 1w/, &
T el St F " H A 3 Wi et @, A s o v A s W e R
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¥ fan 3, Sus! Fifvea ®9 @ & TUeT e wifsw) Terifa |, awas §, st
aTreirel o forea &, ST sTreire 1 S it SE o W § 1 feR T
T Hae Tl & i R fndl A et st fman @ < swent s @ € wfew
IG W T, T A HE A T ¢ R T {D AH g WM W T®
Y G o1 Gl § Q-9 9 €, e forg e et weien e =9

T A1 S 381 o B & fag et v & forg orem @ wary feg, sad aadsa
9 yfaera &1 39w gon 3R ¥d¥=w fir= = wfavm =@ ) & A9 S w9
o At 2, 1o A 1, 41 R gl WY F@n Sy o i firsd 8 WER F E,
IS U@ o I fed g ¥, SaQ PR e fea Sme @ 235 gHensd &
e Fad 155 g g, 3 ff T e+, a9 geemd Y | I o
T & 180 3 A Wl @ feg FfvaT §9 @ STt wei w0 9 ) 39 S|
o el W fafyaa w9 @ et St @ SR i 31w e gen g
N ;S @A Wl ¥ T T I W 1@ 9 1 SR 31 s a1 T e e
witEar 3l W E o T fén 1 T et aee A W s age A A g,
fop o fente # o ¥ ot o=8l # o 58 fea, food wefil, $= i amadn g,
Fq ¥t @O B ¥ A S WIRA F3 50Te O 9R A, FE FHAE YEFI o, 39w
o A1, 1 ST 3?2 I3 Ih ¢ M foh 1€ 9h S M2 SRe TR a1 A
wfafrs FaiwE 91? 39 W IE W6 5t o 9am w1 e Hl)

TEd < & i 32 % 91 6 ot oA e e TRE e @, faed
R wiftrw ) a@ e s v, A g ad s adf s @ ok @a d
AR 3 IR E, S Iver ae 2 ¥2 & Srariies ae S A €A 3t wA
St ye gl B 7 ge gd? o g O wnl g o o sues T wfomm €2

Fred =@ ? o6 32 s § ww ok Wiy favan o fis whv fasen faeqa <<
B ST | 39 REEE w80 I w9 |1 9 5ol i 18 gon? TR I &
T whe = e o @ @ @ s s e s S R yE S T i g,
faer 3 <it ¢ Pefmi i ach &, 6l @ R S w i w2 @
HHA # SR I |3l St AHET T R FE R, o v e

IFHIRT f, T 950 SIR-YIR | 9 & W@ ¥ 6 o S e e e ¥
e auD B T, Ao, 6! W VI A U Ao B e g S wr d ol
ot via FlE aw =1 Haga €, 379 0 Srewnil W wn fear st ) aFa
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? o v 57 e R 9, 19 99 uR © fF el we @ <ewnif ) are-gua
™, afR 795 |19 Tnit @ ISR 1 999 it S € afan f 98 v w=s) | w5
it | I A9ear € fF 1 3 e 31 09 3 a1 | @ for fkferesm
T HTE T 3R S wRI 39 1 1 ¥ ST S T §7 39 I 9 S D SR
41 ¥ 1 T9 @R T A e 82

wEIE, T A 4t T Q3w F o RyrE! WS vuwe Fer @ 9% =6 g
A, ST T 5N T & 3R ST Sve o Al Y SR R winam, R 3w @i
T 9T g1, 3t e e T =t @ ¥ | it et Segeean i o wee =ieR
) ETHT ITHT IS TG o W &2 3 oA @ T shrgefia 7 ¥7 e S ww
B @ 2 T I o e T E, foee SR W % =t feg sndd), A 3w
it # oft TR w1 FE LN

TREE, 3t aeEt ¥ syEeaR § wg o1 i Hewe S €, < A e @ o St
fad aror € ors I0SYE F1 F, A 98 {Ees WY R ¥ @ik W | 3R
4 R A TR I @ A i i QA Reee L R A ? B el # siar?
T F1E F)-ITfeq 991 i ? SR 39 WE @ @I, @ THFT HIS B NG B
vt 98 faerm sfew fafias w9 Q o2 92 o st SeefiEi e 8 Wt it
T AR F ol T 5aH 1 w1 fF e aw @ e # foar smam)

TR, 1S faeeh W ¥ R 9g gHe g8 oft, 5= uw-wy 9w Wfis e
Qe ot | 39 e # 5 ST AR T | 9E s @ s 3w 9 g@e ve |t
- o fog w1 Sora fe s @ o gar 3 e A 2 fFw s wg @ R
e 98 T FUT a1, TUH 5 Wi erd =1 3o @ a1 3w 5 ez W gt
wg Y, AfFT AzE aft ¥, O T fAT 3T T a9 T @ ¥2 | miEt #
1 TEESE F I W E? vt @il # e g S @

(T (sl wen aeedt) dfierds gY)

A, gad W fgamd W | ot § e e aRe aga e 8, g @
T Mg # - e ok ¥ € ol el fods fesd Rt A A wwmew
=ret 7 Yt weAr varg wnit 7 ot €, fae g el it et s A R
IR TP TE N THA? 3R T WE %1 FE Grorn g o 15 oft, Frfrem e Iw
RRAIRFA T FEHL

w, ¥ 96 O 9 o w9 R e # S S1edem sem sem
T 7Y &, A 319 oy # e vt T R T M 1A A N A FRIEE
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4.00 PM
T % ¥, 37 WA & o S R P A M s @ i R 2 5
R H off 75 St e FR FEe H)
4.00 PM

It =, wrel St 3 T Jageitate gna 1 o a1, oot 9@ ofafad g
4 s 3 v & I A a9 e A feag i ), dfF drga @ AR ER
I = | A e 9 3 TRy o enfee sl gt wedl & sl F ot 39
fora <t 1 7@ /0 Wik ) v

5t T Y HIfET (WA : STy waE, I6s o e s yiivogm
foet W 9=l & @ 2, 38 W T 9 9/ Fen =g 98 6 9a €
HerEaet e & 61 Hot o w ¥, ol <t v o1t szl <t 33 @ 2, ¥ saw s
A E % @1 E, A Tt it 73 1 o 1 39 3 =1 aorifa sian < ol waeE
| Heifya St ot forgr & W& w5t @ ¥, 380 o2 wyfere 3o sang | fahdt s |
Sitst wifew wrea 4, 320 77 woes w1 Y & oY, U faena v st s
@ I Hfed 1 98 T T, ded @ Wy ey fireman ol wiwdt @ g sl
Y ) S & i g awe  =ifaw i s ) A soi e = =, e
<1 argferee Tt ¥, & Taa T gu i o ot A € i Teae sten v
HoES AN T ATH FHFT o & AfF 3 3938 78 @ T, v wea & FF these
are unhygienic. eI, it ¥ &t & Tt stfyss eyl wweran § agn < @t
= gawaslt § ff sgw ¥, ow ol =t gen = fow oo geen =) 9w o
? N 3u 2 vee ¥ 1 U Y geiemedl A YR 3 gut < Anl 9e ¥, 3 S e
HT R I @D el ¥, s e € mvwn Rt e A d el
A B Faiy & FR-T i T T2 w2 S ¥ o o S wife dadt ¥ snft
T =271 F1 A 7xi 3e01@ T 91 | @1 H o gele g ot fared e 200
T AR T e S  gared W U 9 fag ww v=w il st wiufy s v
o, S9! @ findings it a1, A ¥ 3% 78 w0 e 1 IR W I =@
TS B ATt & T A S A o Tt Wy o T O g 4 dee A o
9 e =S U W ) el et € el wv gz 2w ot s@fee avoid
F R anft andt ang gefen g 4 1w i it T W @ ¥ I g
YA 36 W F HEAS g findings 3 ¥, 39 ey ¥ 455 70 YR aw
Bt =nfee ff afk o w55 % S gl ¥ sue @ e fEm n wwa €
| IR 2 SH T Tt e ¥ v gee ik fasm ) H A B
'Rt R T s it B Wy S wifew | it e e St 3 7
feeett o e #1 et v o1 1 2 o & Fr e s e W st s w1 o
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populist move 1| I SFEYRY § VHE FE 3fad Uz AR Wag [ &
e 3 & Frd F o et | gelew v, fopg st o i e ond @, awweent
v afeha T arelt € 1 5ad fad i W& fawm 3 sifueedt svaar it 1 s
=1 Dy T sarn T4 ufy afE T S 9 @ 791 9 oW WA w1 #7 ;W
A i 1 &2 o1y snfa At 1 < Y 2 v 82 ae fewe e TR ¥,
ITHT AT I FTGHT TR €, ITH! TH hQ A 7= TR §2 3761 S findings
31T, T T g MY ol | R 7T & FF AfE T re-enquiry @ 4 9ga sT<at
@I

HERE1, IFHIE F GO A 3 D o 2 8, 3 Q wdby At # 1 v
wIftpeR anti-social elements & g/ Bkt | T €1 ® Railway Protection
Force iR gua dran & weifira Tt =61 gferm | -t ot - o & o wing
T TSR @ TTSs B HRO TH YFHR $1 GG Bt € FhiRE I wen At aw
wen erren & T 1 il A {9 W B Hieg off sk A @ we it giaw g
ot 3t gt 3 arg et € et aet T o Sl & 17 39T OSSR 3 9T
@ i it O 1€ 3 YEHE B 7 ot e € Wie i R T 91 The hon.

Minister himseif went to Kanpur to inaugurate a new train. For his facility,
I will speak in English. So, at that time, many problems were placed
before him and one day before, there was a big gang /ootpat in Kanpur-
Allahabad section. The hon. Minister will recall it. The people told that
there was some co-ordination between these two agencies, and, for that
reason such a big incident took place. The hon. Minister had promised to

setup an enquiry. | don't know what has happened to it. Sf&, IavTeay
e, g9 S 59 ey ¥ e o1 o et uw fav saae @ afew | & @
[ W, fredl & ar d vt &, 4 I 2 foag ase @ Jaa T ST I @
£, snfEt ¥ 37 W fFw yar st 82 Sy s, gfawms & dey §
& 91 &1 § fady w9 @ Ira w0 9 fF aga 9 $a # Sl bed-sheets @
St & & used bed-sheets &t 5ift & But they are in packed shapes 3¢ aga
a3 Yy # e s g an & v Qo & o dren s @ ok
et @ W Ay g o) & W yEmint §) seeEe @ T fooelt @ fag st
TSI GEEIE AT ¥ | 98 T WERgER Wi 51 v € el first A C. # 39 YR
%1 W g% f% packed bed-sheets asi g1t wrTA et 1 and what | found
was that both the bed-sheets were used ones. 3u® aR # ¥ foaran Wt sk 34
W9 8 W Y AfET IR gz o ¥ e o qieg 81 @ TR ol T YER S wen
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T P B T S el @ R o Wil B Wiy f WeR %61 SR g e ? 3
YR Y used bed-sheets H1 HAG aga A wRit 3 T ward & | & o1 & o6 8
el o I $0 W TH TER F1 =997y § 3R 38 & @ fR ¥ e wfeu for w7
ST E

TR, i § § - SRe-v fag o A W) FER TE R |
freraftn w0 a1 g9d gfaund &, at one time 5% renovation & feng 2 faan man 1 anit
# =R f&=1 gget =€ T 911 | wanted to use one retiring room, but | was told
that all the retiring-rooms were under renovation. ¥ @ fo gt frd we =t
waer ¥ afg W& W4 S @ 97l ug= 9 stwar CRB 4rgd 9§ Wi |l 37 fag
 FE W T 1 A H? T, FAR 09 VYA T FR 67T ) 9gd 9t
wHE €1 # Eed g fF Ok S8 dhearrdede Sy svudn areaRw safed S, SHET
et = i ®1 R R Y same awi T &) et ot @ 3fem wfEn A
ety = 1o 37 g2 T oft wmee o et ¥

TR, FTER A U FHife €, ol s s R s @ i ma s aw
feoeti-Tasl §% e W ¥, T8l W IH-TW 1 Ixe-une fire # migai et & 19
IR {03 RYA & 950 oS € Al 98 | f-Fit wiga aafusr Sfes S
AT ¥ I 9 OF O Hifan € ol 3y W e wgm sfus dmn 9wl W
afe R frsr 9 it FiE e @ o aga st 8, § Yo @t St @ am
% for agi o witenfeite ®1 iva fosr a7 =nfew) :

ITFEAY HEIRA], TGS T} feeeht A og"s & fauaad 1 wmid aw 3w
Y€ IO € @ AT a8 aTad STl ¥ R ol € o sue) <u e e e s
o1 gae T fEech | 9o & 36 B 99-g U6 a@ES 9 Wt O s 3
e aifee | S ¢ 98 | TEES It € 98 TS Q 9199 3 S aETS Q@
feeelt ag =% fovet @ qam arow aw) 3fE 39 Tad #) FEAR § TR
extend & faar g @ & it ar<n €1 1 30 g ¥ e e 9 D A smaER E
g wId S TR & I A G TeerE Qaer  fag el e a i T
= forg =reft sy 3ik T B wwe w3 R | e firer wg)| 3t T R @)
e #4151 W A A% wga SuEret fag gt

ITENTERE WERAT, TF 2080 q FTAR % & 1 §RA , which is known as
rural Kanpur, & AR 2ew f w&1 s &1 57 va foag wramss 9 e feg
MadwE dFfRr @ me famsam i T asARP A
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T w@gd trrsc—ur‘{f!f ®3M ¥ and incidentally it happens to be my home-town
also 35T M ¥ @ilers | 98l W H0S 9RE ¥ UEg $6 F1 WS am wha dH 9
AR g9R A wiife =om & SfE 99 W it a5 < giaud fre T, 3 et
Tt # | 3o dey o g wEines ot f53 T8, u wed[ &1 ot Ao @17 fewe
& It s B forg ot forar o, fod wisl faet & S 30 win & fo 9w v
weulH 7 & < wga =) @A ¥ 1 IGHI avoid HT AMET | T8 T HARR & S 7§
feeeht & fou 39 Tordl & sae = e o o 9ga orest = ® 1 5l & e
T @ o) By ¥ 9 F 3@ R IR B o= 7 ¥ o g o € 1 this
is big station between Urai and Kanpur. g3 &ar @ f& 3g 9 feeifiex =1
e &, AfE wE oft geiide O a3 w1 = e ¥ 1§ Wi w5 e g
N TEAS T TEE e S g0 TS 91 A ¢ AR O A8 S /ey

e 3 ¥ I aE W AR w2 e W | 56 # we-we afg s el gt

# ora § g dowge 3 e s A TR o € R o el e B fag g
TR At

Lastly, | would like to say regarding the reservation policy relating to the
SCs and STs in the Railways. We all know that the Railways is the sec-
ond biggest State employer, but the reservation policy is not being strictly
implemented in letter and spirit. What is the result? The result is anguish
amongst the SC and the ST employees. It has also led to maximum
litigaticns, whether it is before the CAT, or before High Courts, or before
Civil Courts, and the consequences are that these employees work under
tension, which adversely affect the performance of the Railways. | sin-
cerely request the hon. Minister to consider this aspect also and see to it
that litigations are minimised, and the reservation policy with respect to
the SCs and the STs is strictly adhered to. Thank you.

IrevTeRs (ST wen ARYEd) : & " v S 99 9 i endt
ff H T 1 A Y o e ¥ ol o o 1 5w =l @ o @ wmra wE
IR 3T 5 79 < A ot 3 I 1 G ¥ ewufa A€ ¥, o=ren g g vewt
F1 S gu ArEfen & 3ad w3 K 30| A 29w T &y

B W1 ST (T9R9M) : ¥aTE Wecdl, # o o fae s ==t &
@ ? 39% wAdT § e dier & fore 3 gt wega g €)1 et it @ o rikerenet
sfoema @ } o A 3 @ AWl | Wit @ 3 et Wit O gen
TR A fEa E den, S TR TR Wy ae A aui g f aw i M sgwaf &
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P @ Y FE FE 91 o6 Iz N wore 31 ¢ g e fead v g g,
i 30 =912 W) YgH, YAHL TH U FT AW AGH! 9ga 76 T3 971 Whg
FH TR fFN ARt ol
I AR § o ¥ s anfiw e @ fusd da & # sofoe & il =1, frssi =t
TEnE ) waw ) 1@ I fag ot 520 59 aee d sl o g A
srong =it 3R FTE AR fey, Fora 30 3wt 3 m e =g waera g 1|
6 3, T § voreas { st § 10w W a7 ot ¥ o aorear e it faseht ar =t
wifar L&t &1\t @ e | fagr &1 wifa yraeelt 3@ wn, e feg ot ew gaw
& T il ok e aria @ st s, i Qo @, 3
Fafraa w0 9 e s F AR &7 Jiit 9t we &

% i 19 HE A v @ G, £ gEE i 3 Ol osrear S o gede
& a9 Q U 9ga @ Heaqel T ¥ e eonl-ardt veew i o am €, wwi
i gfie § w3-a2 e wa -yt &, riea s ) seme €, g d,
W 175 T T i @ fa aed v wes s # e # | gy aeam
¥ Yeit =Y win Aty #1340 & s S @ sy @ g Wil ) som 9 s
e ) difew g 2 feetfes e & o Yl w6 arer ol Q1 QU ), Wi WS-
T H, i oo Tl WeX-Te @ sifvnie STt W ¥ | TR S S oS e
} g X W ¥ fir a0 it Wi w1 -t 7 et €

TR, 1 ggd vt gE Wi urEEa W@ s S & wnn wEt oft seiR & o,
aifir it st e F 3Ed T TS I 61 IS a% TaHeES T Fi
Tim F oft, i A F G 98 1 ot SR R D e E R 3wl
BT, IO TEHE Y, S o wREm & s wewd €, wwe e gweee e whRer A
STTE T AN S | TE S F TGN =, Wi e s we | gk e
A T T AR |

mmwﬁ%ﬁﬁsﬁ;ﬁtmmﬁﬁmm‘ﬁm#w
IR (.. H...) v, R Efmrd ad st dsm g e g
iz direr Tl SR A1 SO feara @ STt A Y ot | T o e T .
(saam)... ,

Iravrey (At aen wmRvad) : T, vt vl @ faw 12 e et
£ 3R Tt e 9 W R §) o Y T ) L (S H)....

TP W AL W, T 36 feare @ st dArd w5 8L (FEer)..
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Iqasreaey (st wten gRvad) : g # feasm & @ gt 9kl s L.
(a9 )...

TP THI I&HT: S, AM WA @ o TS ... (aaum)...

Iqeurensy (st wen ARvEd) : 99 R A9 g L (F|ee).. qR
T ¥ i ol wewit =) S @ fog s fird

TP YT ST HEET, WA - U, ST TR-Se9ay, Ford-snaqus! 24
et & 13 sga @ Toa ¥, 9 i T 1 o w1 sem e Rt wivr d, A -
Jaeit-TIR-HFHA-wetd 37 )| g o) feeh-sneEr #l s wada g
e 1 wEa &1 TR fad @ e ) Siew s ) SRp-araarg-aem™
it fremder = 29 w1 wgET Aravas € PyamEt /@ 9% amn
Arere- et - weten- sreee-rerda- e ared o %1 g Sfus aim eay
Y g 2 9 S i it agr o uga wias dd-we i et
H AT MHEF-SATR-AENR, Horig-siyyy, semr-fade-sgayy, wea
MR, ATTPR-TETR, TH-|ger i mﬂmtﬂaﬂaqﬁqﬁa
B g W )

ﬁﬂstﬁma@ﬂﬁﬁfa&ﬁw@aﬂt@wwmﬁwﬁw#
I +ft T AR B TR U A AT & | A Wt it S wfgen Seede wi
A of, R et e i e S 31 % A fireht & 18 e o mfeen A
=1 3R sifyes dom & wdf faear s

el q% Gawere I %1 gt &, 5 W s frar of o e 8, afe el
Afers sl gefm e ¥ 1wt Ted @ geTad # gefemedt 8 et ol 1 3w
75 FIEE e 3 ¥ Ao wat X, 3w Poft et ¥ ol fret wnvia adl F
T Y TR DA -wgh geied gt €, el Fe @ R A AR T , IR Ee
= Tl o et g ¥ Tl W o favaaeiaan Y vanr vgar d | v X9 o
T et SR o I @ ferg, e g st s we S faa 3wt amn
N A v Fww ¥ gy e of adt ¥ gde B sreaen, shwet S it A
TEHR T § 18 I 0 fean o - ' widw w1 e, vy et @ |t 3w
et a7t ot WA Afus Foftra g, se T I v EE A g, R IR
# v g o e ¥ 1 gk feg smavas & e ol 6 S ga-waen €, @
fady w1 & Ao fem 9 | 30 T 1 SR e T s =i f o = gean
A T B, Faw Yy ¥ € vate Wl ¥ on gedend g €, - @ sfuwiw
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gt 1 R Yo 9 vef w e T @ T E e wefid W

FZE A e | few- el wY ow e fear s =i ) waEiEz w e g

T 9 0, R w1 yE QA 9, AT oS ) gran-saaen & ford =g feen

ft @r=f s R, v forg feamn Wt avre agr v, e mafisa 3 gY, TR
- S 3 H v )

TW WHH FA & AEvEHd ¢ e < ol weim & 3, ag 36t ia it
YOO % WY AR =g W 1% 9% v e € i o e 5t guam @ feg
FfafEm s S R g wEr 1 ww @ faern =ifew) oeR s
sz & FE A qEEH f5:

YR 19 QR =, GH FA-HA, A TR FHAI,
A el QL aEn F A Fa) 7
fargry =1 wiifer Jrerea v off 9 W5 SR @ Fmd
AR o #F it srRTer B M AT B g wRE™ e W |

W unwen fiy ant (I wdw): 9éea, & wad e srew aegas &
T & R o | e qR sras fem | Inwneay Wi, W Pftea e @
T forg Wia 1 fam 31 v Y o 39 S WO € o e e
g & foraen el vRelt Yord 3 faran ¥, wae g et g 3wl fean
et 8 & R =) Tl wE SRS Yo ¥ e 3 a9 T W
ST ¥ 1 T wga | re] €)1 AW TEe o vee ¥, Fawdiie gua vee §,
v At w2 e veeg X, ror et <hten vee] &, wfeem v vivar wee B,
AT NF D Y TE TR T U] ¥, THSATRR YA T W weel ¥, e

| HERUEIRA W 9@ RodvE ¥ s aga @ wee] ¥ 7 i eyt @ e # v
oo et ¥ wga o wE 1A o i it we it e A e A A
wewy, T ;o A B 91, ot R &=, i 9§ sen €, 78 # @it @ fag
fordre wee &, 31 it 1 w9l HE0 T €1 99Ed, FER QA AR AR, 9¢ Y
T F et A9 F W g ¥ 59E N9 FAEsH F1HW 1996-97 # feran
T o1 1 SR T g SR e ¥ e v T aw e w5 o gl o ag e
e wf an g o @ fog o omifer e swg & R PAIE R
frr e H R T S O o FAR-reeaE dwe < g, s
o et $6 W QU8 S, A gt @ g v wen Ay fagoh
o IR I T A1 - Y T g e o wei ¥ s e e § - dfea
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WAl F g v o € ge d feen v @ forg srrad 1 faan man ok sefe
WARA FT S T FAGSH F1HM T, a8 79 I T8 @ qrem AR T A
TG fora oo | 3o vEe off U e Seret & 1S 3 warn, veer it S o
T it ved ot TEE gon ® sufee U TR R 6 W 96-97 # < 4 feran
T, 39 o g R & g ¥ IR ot o el wrow Tl g ¥ i smwE W
TFehTe O H1 e § wew 3o and | gl 9 & e warn a9reat € fF ot A
@ &1 o ¥ foee-ueart eeie ¥ SR S W@ 91 9 vie s a9
e % faeeh Yord RvF A Jordl & 1 4 1 oS o 9% e e Sel & A gen
for o St 9 ¥, 9% 912 ot ek e a0 wrn 3R 9 9R i B 9 s
(FEET)...

IS (Fad O mEvEd) : YA U # sqere §g W |

o Iwaee fag anf: g8 sam T i faen vk Ftaswa e Jgism
qre SAfeRT I Fa wEg H T8 i o S WM 9 L (SEaF)...

IR ( A e AR ) : W et 9 fae won wwh fe
e A e T @ ik et die WA

T Tow@n e ant: f5 f g 93 9l § 9e 0 91, sae 9k o s gy
ME Tk He A i § el | FTEIE TEITI-UETA Q He faerar 2 e 1 g @ iR
B Y g 78 forad A F RIM T EFN IR @ R T g
o it ol fafret saet siig % fa anfiat w2 o 9 &t 18t 212 stR
Toten S a1 df ST 3R TSyt &1 e site 3 Y 99 Ta? I T 9uy
#§ 1 arelt 7 ¥, gafae ot wig A9 afs.. (g w62 ).. 89 FeEs @
geoTe T 9gd ¥ v W poarl A ww o s e Wi R ¥ A wmn fw
WY A Fre Rt e T Rt s A T W aft i am e
qga-H At § Hewe d fau s ® ¥ 1 ¥ faost vt 9 & % SR g w1 Ry
4R g A TiET & T e &) Ied I fadm o few F weety s St @
HTH I3 I | AIRIEE, T {0 S0, weamEng ik fasnerare o9 engs &1 <
A TS B, T 9 o9 A AIH B | 9% 90 B @UE wroa o ¥ | $He et
F14 s uret TR 31 91, S onft 7 U T g ¥ SR s WA A wa
g = ot war = &1 90 ones Arew | A Yo w0 S R wrefen e s
ERATA FT FH TG SO AT | HAHL, I T A & Fia HER-FE H
i &9 &, T WTd 3% 950 TUE T § ¥ 10e FHievE # oravaswd € R
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TR f FEEEs @ T8 afew 79 JedHO F AawEEa €, 9P
gAfRfrRye {1 =i TR oK o S ST w3 %1 9% Y9 8, gw afhu
oA ) Sirgar ¥ 1391 SIF | W@ g, 36 TSR Wi T Sardn sy d 98 |
Bt | AT STEvafa wEiRE, feelt ok wiamEe @ e Sae O 3 o €
forger 9 § Fe<t e weEER o st R € ol g v fred
9 ¢ R wea =09, A0 onfe 37 ¢ el @ ot @ g faa s 3
{190 A9 Aregw @ w50 St g i @ fe weamEe s oot w a T wy Fw
TR T I S FE RN I TR TA @ Y el sa s w
e F 9’ e IO 1 © e WIR A A1 ot 2 F1 Wl Wiw, a8 5937
ST Ht FHI RO A DWW | AR, ToeeIe @A Wgt | wEeEE-HHAg
S AR 8, 39 dA W, W R G 3R wHie @ i # oa e @
A TF GHAA 3991 9He ea e sifan % feg, 1 fuse am-ame ad @ fag
tg_ﬁliﬁmﬁ!ﬁﬂ?ﬁﬂﬂ,ﬂgmm%lwﬁﬂwwﬁﬂﬁﬁm%n

Igavread (siadt geen wRad) : gat §ft, wisn

e unaE fdg aul: $9 9 w9 798 St § 9 e € Wi e g wfa @
I 91 &l o W, L (9T &1 Sd)...

srerTenE (st e ) : W, e o v wha)

Wl e e w9 # sifot o we w0 ¢ 5 1 a9t s # o e
wewt A ot 5ga 9 g Ioru E, savas A€ o AErEt O o s o g @ i
FTH! HR HH T AN B a1 A0 T e ¥ o I i F o o e o=
fawdt ® AR #, " weT § S S W T O o, 3 qE @ WR f seR
WA Yo 35 < = o el @) foree e E A @ mm e m =t @
e, S TR S femn, & s § 7R A0 ol wme e an R o s, @
w1 Fh =g aaa X e, 39 fag # sk wfa v wifaa e €

SHRI MANOJ BHATTACHARYA (West Bengal): Thank you very much,
Madam. Thanks for giving me a chance atiast!

THE VICE-CHAIRMAN (SMT. SARALA MAHESHWARI): Not at last.
The names of many other Members are also there.

SHRI MANOJ BHATTACHARYA: Madam, there is a saying in English
that ‘'Man proposes and God disposes'. Am | right, Mr. Jairam Ramesh?
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SHRI JAIRAM RAMESH: lItis 'Man propses but God disposes’'.

SHRI MANOJ BHATTACHARYA: Yes. Here, in the Railway Ministry,
without going into the details of history, or the nuances of history, | can
say, the political head of the Ministry proposes and the bureaucracy dis-
poses! In the Railways, it is said, or as | understand, the bureaucracy is
extremely strong, and they can dispose of anything or everything that the
Minister proposes. The new Ministry is headed by Lalu Prasadji. | am
convinced that he has proposed some very,-very meaningful and useful -
projects, particularly in regard to the use of Kulhars and Khadi clothes in
the Railways, and in many other areas as well. But unfortunately, itis my
realisation that they have not been implemented the way they should
have been implemented. Rudra Narayan Panyji, you need not be delighted.
| will come to your party later. Madam, what | mean to say is that the
Ministry should be extremely careful in exactly implementing the propos-
als or the projects which are envisaged or which are announced either on
the floor of the House or outside. | must warn the Railway Ministry and
utter these words of caution. To my mind, the prime focus of the Railways
should be on consolidation and upgradation of the essential infrastructure
and assets, rather than on populist and financially ruinous projects. You
should be very careful, Mr. Minister. You should not go only by populist
projects, rather you should be very careful; about the infrastructure and
assets of the Railways. Reorientation of the priorities is a must. Therefore,
the essential interest of the Railways is safety and it is the prime question
today.

Madam, you will certainly appreciate that the first part of the Khanna
Commission Report was tabled in August, 1999, if| remember correctly.
It was a voluminous Report of 344 pages. Inthe Report, certain priorities
were enunciated or set out, looking at the conditions of the Indian
Railways. Unfortunately, during the six years of rule of my friends on my
right side, they did not care to implement them. We had raised several
questions in this House. We asked them whether they were trying to
concentrate on the priorities. | will just give you some examples. There are
hundreds of bridges in this country which are almost century old. There
are, not hundreds thousands of bridges in this country which are century
old and those bridges require proper maintenance or rehabilitation or
reconstruction and new bridges also need to be constructed. Our friends,
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the BJP friends, when they were in power, did not take care of these
things and a number of accidents occurred in this country and hundreds
" and thousands of people lost their lives. A huge amount of assets had
also been lost. | am not the person to draw any consolation by quoting
the comparative figures that during such and such period 237 accidents
took place and during such and such period only 135 accidents took
- place. 1 am not going to draw any consolation out of it. But | would cer-
tainly like to know from the hon. Minister of State for Railways, Mr. Velu,
how many bridges have been reconstructed and how many bridges have
been rehabilitated. This is number one.

Secondly, | understand, Madam, there are thousands of unmanned
level crossings in our country,not only in the eastern zone but also in the
entire country. There was a categorical recommendation of the Khanna
Commission that proper infrastructure had to be constructed, in so far as
these unmanned level crossings are concemed, or theyweretobe manned
and those men must be properly trained. Now, | would like to know from
the hon. Minister whether there are thousands of unmanned level cross-
ings in this country. How many of them have been manned by this time?
You have got six months' time. You are in the right direction. | must
appreciate that you are in the right direction. | would like to know what
your measure of performance is. What you have achieved? How many
level crossings have been manned? How many level crossings have been
scientifically augmented so that it could act as a proper and safe measure
for level crossings? | would like to know from the hon. Minister whether,
as per the recommendations of the Khanna Commission, the training
course for officers and supervisors contained a capsule on how to con-
duct accident inquiries. The accident inquiry is the problem. Some of
departmentalism takes place in the inquiry. One department says, "We
are not responsible; the other department is responsible”. The other de-
partment says, "We are not responsible, the department is responsible”.
Ultimately, the conclusion is that there is some human error. Accordingly,
some of the railway employees are penalised and some of the railway
employees are punished. | am not for that. | would like to know from the
hon. Minister whether the training course cantains a capsule on how to
conduct accident inquiries. | know it is not to be confined only to statis-
tics. | am not interested in statistics. | would like to know from the hon.
Minister whether they have already initiated the process of training be-
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cause that is very important for the running staff and drivers. If | remember
correctly, the Khanna Commission had categorically recommended that
the drivers must be imparted proper training and refresher courses must
be there. The drivers of the passenger trains and the drivers of the goods
train must be given refresher courses. The recommendation was that the
rest rooms must be of corporate style so that their energy, their mental
faculty and their health faculty can be rejuvenated so that they can con-
tribute hundred per cent while on duty because it is a very delicate duty. It
involves thousands and thousands of lives. Therefore, | would like to know
whether these sorts of arrangements have been made for the drivers and
for the running staff. | must tell the hon. Minister that the rest rooms for the
running staff even in Delhi, the rest rooms for the running staff of the Rajdhani
Express are very much inadequate. It is an age-old system. These people
don't get proper place to sleep in the night and even to take rest. | would
like to know from the hon. Minister whether they are trying to reorient
these places. If at all you have tried to reorient these places, what is your
achievement up till now? Kindly reply to this point.

Madam, | know it for certain that manpower is a very important factor in
the Railways because the Railways is not only an industrial sector or a
financial sector, it is necessarily more of a social sector where manpower
development is extremely important. There are thousands of qualified di-
ploma Engineers who are being engaged perennially for odd jobs in the
Eastern Railways. They are not being given the status which they de-
serve. | would like to know from the hon. Minister whether they are consid-
ering this point very seriously that the diploma Engineers would be pro-
vided with right jobs commensurate to their qualification, particularly in the
Eastern Railways.

| would like to point out here that in some of the railway projects, the
work has already been completed, but they are awaiting inauguration by
the Minister. Mr. Minister, you were kind enough to go to Kanpur a few
days back. But so far as the Balurghat-Ekiakhi line is concerned, this has
been the demand for more than 30-35 years. This is the demand of a vast
number of people of this region where there is no railway connectivity. This
railway connectivity Should have been completed. So far it has been await-
ing inauguration by the Railway Minister, either by you or by Laluji. Even
though it has been reminded a number of times, but in these long six-
.- seven months, you could not take the chance of inaugurating the railway
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project. May | know what is the specific day that you are proposing to
inaugurate this long awaited railway project? Mr. Minister, if the raiiway
lines or tracks or sleepers are not guarded properly, the Railways does
not ply trains on those routes. There is something wrong that has been
taking place on the entire track. Unless trains are run regularly on the
tracks, there will be problem for you. Once again you will have to incur
some expenditure for repair. Therefore, don't delay it any further and do it
at the earliest. Madam, as you know, procrastination in the implementa-
tion of projects results in or involves greater costs. | would like to say that
there are hundreds and hundreds of projects which had been inaugurated
long back, some seven to eight years back, but those projects could not
be implemented on time. Naturally, they will invite more expenditure. Would
the Railway Minister take steps in this regard? For example in the Howrah
Division — | belong to Kolkata — from Howrah to Tarkeshwar, double line
arrangement was to be done ten years back. But even now the work has
not been completed. Even now it is lying in a truncated form and unneces-
sary procrastination is taking place involving a lot of expenditure whigh the
Railways will have to incur. Would the hon. Minister be kind enough to
take care of these things? Madam, while commenting on the Railway
budget, | commented about the very poor plight of the under-passes in the
Howrah-Bandel main section. In Howrah-Bandel main section, Mr. Minis-
ter, you would also kindly note that the underpass is very unscientifically
constructed, and the underpass mostly gets water-logged during the rainy
season. It is said that in high tide situation in the river Ganges, only some
five kms. away from the Bandel station, the underpass get water-logged.

Madam, take the case of Belur station. Anew temple station has been
constructed in Belur, without taking care of the real problem of the people.
The idea was to go in for a populist measure. A new, picturesque building
has been created, a replica of the Belur temple. But the underpass, which
needs to be taken care of, has been neglected. Now would you take care
of the underpasses? Also, in a number of places, the ROBs are to be
constructed. When are you going to complete these? These are the simple
things which | wanted to know from the hon. Minister. Here, | also join my
colleague on the other side; if at all the Minister cannot reply to all these
points now, he can write to us so that we can understand that this is the
status. Thank you, Madam.

282



[13 December, 2004] RAJYA SABHA

SHRI SILVIUS CONDPAN (Assam): Madam, thank you for giving me a
chance to share my views with other friends in support of this Appropria-
tion Bill tabled by the Railway Minister.

Madatrn, | come from a remote part of the country, that is, the North-
East. You would agree with me that the railway system is yet to develop in
the North-East, except the mainline that has gone up to Dibrugarh. Madam,
as you know, the North-East is also important from defence strategic
point of view, and the Railway system needs to be improved in that side
besides the road system. Very many things have been said by my prede-
cessor speakers. | subscribe to their views in so far as the good work
done bythe Railway Ministry during the last six months under the leader-
ship of the Congress (1) party. There are some projects in Assam, particu-
larly the construction of Bogabil railway bridge over the river Brahmaputra.
The progress of the construction work of the Bogabil bridge has been very
slow, and we do not know whether in our life-time this construction will be
completed. | would draw the attention of the hon. Minister to this project to
kindly see to it that the work is expedited.

Another thing is the long-pending extension of broad-gauge line from
lamding to Badarpur. The Badarpur area is another important area of Assam;
the Barak Valley, is a very important place; and they do not have any
railway line to go to their side. And, this Lamding-Badarpur extension
project is prolonging its construction. For what reason we do not know,
but it is to the utter disappointment of the people in that area. The people
of the North-Eastern area are looking forward since long to have a double
railway line. It has been a demand of the people of that area that we
should have a double railway line. The newly created Rangia Railway Divi-
sion is yet to function. This was announced with a lot of fanfare, but this is
yet to take shape.

Madam, we are speaking here in support of the Bill which is meant for
expenditure for the safety of the people who are using the Railways as a
mode of transport. The Railway safety measures have been discussed by
many of my friends here, and | subscribe to their views.

In our area, especially, in Rangia, Rangapada and Murkong Selek rail-
way line, which is touching the border line is very, very important from
defence strategic point of view and for the people of the Northern part of
Assam and the people of Arunachal Pradesh. This is the only railway line
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there, but this is yet to see the shape of a broad gauge. It was announced
long back that this line was going to be converted into broad gauge, but
the Railway is not yet showing its interest in broad gauging the line from
Rangia to Murkong Selek. So, | draw the attention of the Railway Minister
that the work on conversion of this track from metre gauge to broad gauge
should be taken up immediately.

Madam, | would like to draw the attention of the hon. Minister that on
this railway line miscreants and anti-social elements transport illegal tim-
ber from the nearby forests. | don't know how the railway authorities and
the Railway Protection Force personnel allow them to transport illegal
timber on railway bogies. They justignore it. We always see over the roof
of railway bogies hundreds of pieces of illegal timber being carried by
these people. Who is going to check it? At least, the Railway authorities
should see to it that it is stopped once for all. The local people don't
understand how the Railway system is allowing it. So, this is a very seri-
ous matter and | would like to draw the attention of the hon. Minister
towards it.

Madam, there are many unmanned level crossing which are used by
the public. Since we are discussing about the expenditure relating to safety
measures, | would like to draw the attention of the Railway Minister that in
Assam area there are many level crossings which are unmanned, which
are insecure to the people. Since | don't have the time,with this submis-
sion, | conclude. Thank you.

SHRIR. SHUNMUGASUNDARAM (Tamil Nadu): Madam, | thank the
U.P.A. Government and the hon. Minister for Railways for allotting four
new trains, out of the 17 new trains which they have announced in the
Budget, to Tamil Nadu. The hon. Minister is aware that the length of metre
gauge line in Tamil Nadu is the highest in the whole of India. Therefore,
something must be done to broader it. The pilgrims who come to Tamii
Nadu have necessarily to change their trains because there are no broad
gauge trains to take them to places like Rameshwaram. So, they have to
change trains, and this difficulty must immediately be put and end to.

Then, there are very important lines in Tamil Nadu which require imme-
diate broadening. One such line is the Dindigul-Coimbatore line, which is
a very busy line. So, it has to be immediately broadened. Apart from this,
| request the hon. Minister to consider doubling of the track between Madurai
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and Chennai because the traffic between Madurai and Chennai has in-
creased tremendously. So, the doubling of this line is required so that
number of trains and cargo movement on this line can increase further. it
will also help connecting Madurai to other bigger cities of our country.

Madam, there was a proposal to connect Chennai with Pondicherry,
along the coastline, and that proposal has to be given priority. | suppose,
Mr. Narayanasamy will agree with me. (/nferruptions) So, the railway line
from Chennai to Pondicherry, along the coastline has to be given priority.

Madam, | would like the hon. Railway Minister to answer the question
about the proposal which is pending for a long time for connecting Chennai
Central Railway Station with the Chennai Egmore Railway Station, on an
elevated track. The project was announced, and | remember, the former
Railway Minister, Shri Nitish Kumar and the former Environment Minister,
Shri T.R. Baalu, both of them, visited this spot. Mr. A.K. Murthy also
visited. They all visited. They inspected the spot. Then, it was agreed. |
remember, even in the previous Annual Report, Rs. 90 crores was set
apart for that particular project but that has not been given any attention.
What has happened to that particular project? Will the Minister please
inform the hon. House? Madam, the railway express trains have not im-
proved much in our country. We don't have what the other countries have—
bullet trains, the TAG lines. Now, Bangalore and Chennai are the two
cities which are IT cities and both together contribute between Rs. 25,000
and 30,000 crores in IT software exports. They are much better than
Secunderabad. Therefore, these two cities must be connected with bullet
trains which could be able to take passengers from Chennai to Bangalore
and from Bangalore back to Chennai in two-three hours. That should,
definitely, contribute for the growth of the IT sector in our country. That has
to be concentrated upon by the hon. Minister.

The MRTS work is going on in Chennai. In the Budget, it had been
announced that Thirumailai and Vaiaichery line would be completed be-
fore April, 2005. I, aiso, requested the hon. Minister, at the time when we
debated on the Budget, that it should not stop at Valaichery; this MRTS
should connect Valaichery with Annanagarpadi. As a result, a circular line
would be operational and that would, definitely, ease out the road traffic
congestion in Chennai city. At this moment, Chennai city’s road traffic is
bursting on the seams. Therefore, this should be given attention. The
Chennai city traffic is so heavy thatthere is no scope for any fiyover being
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built in the near future. Therefore, | request the hon. Minister to give priority
to this particular project.

Then, | want some passenger facilities, which the hon. Minister has to
give his attention, that is regarding wireless net facility. Hot spots must be
provided in all major railway stations so that persons with laptop can work
at the railway stations. The information on late arrival and late departure of
trains and other information like seat availability, must be made known
throygh the IT kiosks to be set up at the railway stations.

Also, | request the hon. Minister to take safety measures by providing
security cameras at major railway stations. That will be a welcome step.
My another request to the hon. Minister is to give some tariff concessions
to cotton transport. There is no tariff concession to cotton. The textile
industry is a very important industry in this country. Therefore, | request
the hon. Minister to give tariff concessions to cotton. Thank you very much,
Sir.

IqETeRs (st e aRad) « st e St 3| s fen swfaa
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SHRI V. NARAYANASAMY (Pondicherry): Madam, | rise to support
The Appropriation (Railways) No. 4 Bill, 2004 presented by the hon. Rail-
way Minister, Shri Lalu Prasad. Though it is customary that the appropria-
tion Bill will be voted in this House, | would like to appreciate the hon.
Railway Minister and also the hon. Minister of State for Railways for hav-
ing heiped the local cottage industries, especially the potters, the Khadi
industry and also the people who hawe been working in rural areas.

[MR. DEPUTY CHAIRMAN in the Chair)
5.00pP.m.

Some bold decisions have been taken by the Government for improving
the working conditions of the Railway employees and modernisation of
the Railways also. Mr. Deputy Chairman, Sir, India is a land of apportuni-
ties. Therefore, India's Railway system is one of the biggest networks in
the whole world. We have to do a lot. Though the hon. Railway Minister
has taken lot of steps, modernisation should be given priority. Improving
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the speed of trains, the network of the Railway track, increasing the wagon
production and avoiding accidents and increasing passenger amenities
are the areas of concentration by the Railway Ministry. For that they need
funds. Now a good decision has been taken by the Ministry, the Cabinet
itself with regard to funds. The Railway lands which are not being utilised
by the Railways can be disposed of so that they can utilise that amount
for improving the Railway system in the country. Sir, lot of Railway lands
have been found encroached, used by unscrupulous people and the Rail-
ways are not able to acquire those properties. Some lands which are
prime lands can be sold of and that money can be utilised. Since Rail-
ways need lot of funds for the purpose of investment in infrastructure and
to develop the Railway system, | would like to tell the hon. Minister that
when you are disposing of the Railway property, it should be transparent.
The people should know and there should be competition. It should not be
like the NDA Government where the hotels were sold at a throw away
price and allegations were levelled. | want that there should be a transpar-
ency in disposing of the Railway {and and the money got from that should
be used only for the development of the Railways. The hon. Railway Min-
ister has been saying, time and again, that we need funds. When the
Cabinet has taken a decision, it should be implemented in the right ear-
nest. Hon. Members of Parliament have been making demands because
they know the urgency in their States. They want certain areas where
Railway lines have to be laid, certain new Railway lines have to be intro-
duced. Sir | have been in this Parliament for the last 13 years. | would like
to §ive an example. The hon. Minister is from my neighbouring State. But
the hon. Minister is taking care of Northern India, not Southern India. |
want him to see the Southern part also. The metre gauge line between
Pondicherry and Villupuram, which is cannecting Chennai was made a
broad gauge line. Simultaneously, they should have started electric line
also. Now, theState Government has contributed funds for both. Fifty per
cent of the money was given by the State Government and for electrifica-
tion fifty per cent was given from the State Budget. In spite of it, Sir, | have
beén telling the hon. Minister that if both works were done simultaneously,
the project would have been completed. Now, they have started the elec-
trification work a bit late. Therefore proper utilisation is not there. There-
fore, what happens is, hon. Members demand, then they write letters to
the hon. Minister. The hon. Minister sends it for conducting surveys. Then,
they conduct the feasibility study. After this, they give the approval and,
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finally, come the part of financia! allocation and implementation. To com-
plete the entire process, it takes minimum ten years. By that time, the
purpose for which that proposal was put forward is defeated. The hon.
Member, Mr. Gill, has very categorically stated that when you want infra-
structure development, at par with the civil aviation sector, the Govern-
ment should concentrate more on the development of infrastructure for
railways, because 90 per cent of the people are using railways for the
purpose of travelling from one place to another. So, the hon. Minister has
to concentrate more on this area. The problem is, the Railways do it
stage-by-stage. And, the result is, there will be a cost overrun and time
overrun. And, ultimately, it will become a burden on the railways.

Now, | wish to touch upon the recent stampede that took place at New
Delhi Railway Station. The hon. Members have raised this issue during
the Question Hour. Hon. Members have asked a question. | also wish to
reiterate that question now. When there was no capacity, how couid you
issue 1,30,000 tickets to passengers in four trains? How could you issue
so many tickets? Iin such a case, there is, definitely, bound to be a stam-
pede. The hon. Railway Minister and the Railway Ministry have to look
into these kinds of issues. When we say that we are for the people, we
want to protect the lives of the people, we wanted to have accident-free
railway system in this country, we should modernise the railway system,
we should increase the amenities, we should also see that protection is
given to the people travelling in trains. '

If | conclude my speech without making any demand for my State, | will
be failing in my duty. Therefore, | would like to bring to the notice of the
hon. Minister some of the proposals. He is my neighbour. Therefore, | can
proudly say that he will look into the proposals very seriously. Mr. Hariprasad
was pleading for completing the projects in Karnataka when Mr. Jaffer
Sharief was the Raitway Minister. They got a lot of projects for Karnataka.
Now, it is our turn. We have to demand from the hon. Railway Minister. Sir,
there is a proposal for connecting Cuddalore, Pondicherry and Dindivanam.
This has been announced. And, the Railways have said that the survey
work has been started. | do not know what is the present stage of this
project. This is number one. When Shri A.K. Moorty was the Minister of
State for Railways, we were told -- Mr. Shunmugasundaram has correctly
stated - the coastal railway from Chennai to Pondicherry would be ex-
tended up to Mahabalipuram. | would like to know as to what has hap-
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pened to that? | also wrote a letter to Shri Jaffar Sharief when he was the
Railway Minister, for Pondicherry-Bangalore railway lane, connecting
Tirunelveli, which is a temple town. Sir, the survey has been conducted.
- The feasiblity report has been received. And this was put in the shelf. |
would like to know what has happened to that survey.

Finally, Sir, | have brought to the notice of the hon. Minister for introduc-
tion of Shatabdi train between Pondicherry and Chennai because the
present train takes five hours and if you go by car it takes only two hours.
Therefore, | want the hon. Minister to introduce an express train so that
the people of not only Pondicherry but also people from Dindivanam,
Vellupuram, Chengullupatti -- Mr. Minister it is your own constituency --
are benefited by it.-

With these words, | support the Appropriation (Railways) Bill, 2004,
moved by the hon. Railway Minister. Thank you.

MESSAGE FROM LOK SABHA

The Special Tribunals (Supplementary Provisions) Repeal Bill,
2004.

SECRETARY-GENERAL.: Sir, | have to report to the House the fbllow-
ing message received from the Lok Sabha, signed by the Secretary-Gen-
eral of the Lok Sabha:

"In accordance with the provisions of rule 96 of the Rules of Procedure
and Conduct of Business in Lok Sabha, | am directed to enclose the
Special Tribunals (Supplementary Provisions) Repeal Bill, 2004, as
passed by Lok Sabha atits sitting held on the 13™ December, 2004."

Sir, | lay a copy of the Bill on the Table.

GOVERNMENT BIiLL
THE APPROPRIATION (RAILWAYS) NO. 4 BILL, 2004-(contd.)
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